
5185       Budget (.General) [ 21 JUNE 1967 J 1967-88          5186 
THE DEPUTY CHAIRMAN: It 

leaves only the international situation 
out, one day for that. 

SHRI Z. A. AHMAD: I request the 
hon. Minister to apply his mind a little 
more to this when he has more leisure. 

SHRI BHUPESH GUPTA; Madam, 
may I bring to your notice a matter of 
very serious importance, very great 
importance? 

THE  DEPUTY   CHAIRMAN:     We 
have not finished with this. 

SHRI R. S. KHANDEKAR: May I 
draw your attention to rule 123 in 
reference to this Railway Appropriation 
Bill. I understand that the Railway 
Appropriation Bill has not been passed 
by the Lok Sabha as yet. Then two days 
are required after it is despatched here. 
Here rule 123 says: 

"On the day on which the motion for 
consideration is set down in the list of 
business which shall, unless the 
Chairman otherwise directs, be not less 
than two days from the receipt of the 
notice, the member giving notice may 
'move that the Bill be taken into consi-
deration." 

So two days will be required after the 
Lower House passes that Bill and, 
naturally, if the Lower House passes it 
tomorrow, then it cannot toe considered 
on the 23rd here. 

SHRI I. K. GUJRAL: I suggest a 
compromise that we finish the whole 
agenda by about 4 P.M. on Satu and /rom 
4 to 6 P.M. or 4 to 7 P.M. if you so 
choose, we can discuss the international  
situation. 

SHRI BHUPESH GUPTA; No, no. 

THE DEPUTY CHAIRMAN:  The 
number of. hours will be the same.: 

SHRI BHUPESH- GUPTA: Freshness 
of mind "JlnS :all that kind of thing.    I 
would like one hour more. 

REFERENCE. TO -A  MEMBER OF 
THE HOUSE IN THE OTHER 

HOUSE  - 
SHRI BHUPESH GUPTA (West 

Bengal): Madam Deputy Chairman, I 
would like^ to bring to your notice a 
matter of very great importance. 
Otherwise I will be fa.ling in my duty as 
a_ Member of this House. A Member of 
our House, Mr. Arjun Arora, has bsen 
subjected to all > kinds of accusation in 
the other House in connection with the 
Birla accusation. Madam, some 
document alleged to have been written 
by him to the Prime Minister has been 
laid on the Table of that House for the 
Speaker to see. We demanded that it 
should be laid on the Table of this 
House, but it was hot done. Therefore, 
tomorrow, Madam, we will come to your 
chamber and raise it. We will discuss it 
'because we also believe in the 
vindication of the honour of a Member of 
this House. 

TF^ BUDGET   (GENERAL)   1967-
68 —GENERAL       DISCUSSION—

contd. 

THE DEPUTY CHAIRMAN; May I 
take it that the House desires that the 
reply to the discussion on the General 
Budget be given after Question Hour 
tomorrow?, What do you say? 

SEVERAL HON. MEMBERS: Yes, 
yes. 

THE DEPUTY PRIME MINISTER 
AND THE MINISTER OF FINANCE 
(SHRI MORARJI R DESAI): I aih ready 
at any time. 

THE DEPUTY CHAIRMAN: So after 
the Question Hour tomorrow the Finance 
Minister will reply to the debate. 
. SHRI S. S. MARISWAMY (Madras): 
Madam, we have given Calling 
Attention Notices also. 

. THE DEPUTY CHAIRMAN: That is 
all right. After that is over tho Finance 
Minister will reply to- the General 
Budget debate. To that thL House is 
agreeaoiei    After    that we 
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will see about the other agenda that Mr. 
Gujral has mentioned. So we will go through 
that. The Anti-Corruption Laws 
(Amendment) Bill we will take up after the 
Finance Minister's reply is over. On Friday 
we take up the Railways Appropriations and 
on Saturday the international situation. I 
think that will be all right. I think we are 
reasonable with all and we have come to 
some arrangement now. Saturday we will 
keep for discussion on the international 
situation. By Friday we will be finishing the 
other items because the reply to the debate on 
the General Budget will be given tomorrow 
afternoon.    Now, Mr. Chetia. 

SHRI T. V. AN AND AN (Madras): What 
about the Members who had given their 
names for speaking on the General Budget? 

THE DEPUTY CHAIRMAN: We are 
having six days, but everybody cannot speak 
on everything. There are many who have not 
had a chance. For instance, from Pondicherry 
no Member had spoken. We have to give 
time to each State. Everybody cannot  speak  
on  everything. 

SHRI A. D. MANI (Madhya Pradesh): 
May I suggest for your consideration, 
Madam, that those who do not get <a chance 
to speak on this Budget may be given priority 
in respect of speaking on the Finance Bill? 

THE DEPUTY CHAIRMAN: That we 
shall bear in mind, of course. Now, Mr. 
Chetia. 

SHRI P. CHETIA (Assam): Madam 
Deputy Chairman^ I want to take this 
opportunity of speaking on the General 
Budget to confine myself exclusively to a 
matter of very urgent public importance 
concerning the State of Assam. That 
important matter is the proposed 
reorganisation of the State of Assam as per 
the announcement made by the Ministry 
906 RS—6. 

of Home Affairs, Government of India on the 
13th January last after discussions with the 
leaders of the All People's Hill Leaders' 
Conference, Assam. 

This is one of the most burning problems 
of Assam focussing the attention of the entire 
people of the State. Any solution of this 
complicated problem will have a far-reaching 
political significance not only for the State of 
Assam and for the matter of that for the 
entire strategic eastern region but also for the 
country as a whole. Therefore, 1 would like 
this august House to take a serious note of 
the proposed reorganisation plan and the 
importance and implications arising out of 
the same, only because this will have a 
bearing either good or bad, in many other 
parts of the Indian Union which aro agitating  
for similar  demands. 

In  the session  of Parliament held in March 
last in connection with the debate on the 
President's Address in this House, while 
expressing my per* sonal view on the question 
of separation, I made an endeavour to trace the  
history of the  administration of the hill 
districts in Assam during the British   regime   
and      the   policy   of complete  isolation  
followed     by the British Government and 
then    after independence  the  adoption     of    
the Sixth Schedule in the Constitution by the  
Constituent Assembly     on     the basis  of the  
recommendation  of the Tribal Areas Sub-
Committee    headed by the late Shri G. N. 
Bardoloi, the then Chief Minister of Assam.    
I had also  tried   then  to point     out     the 
constitutional impropriety     and     the 
infeasibility of accepting the proposed 
federation plan as     envisaged in the Press 
Note of the Government of India   dated  the   
13th  January,   1967. In that context it was my 
endeavour also to meet some of the arguments 
advanced  by  a   section  of     the  hill leaders  
against  the Government     of Assam stating 
that there was no basis or truth or substance in 
the charge 



5189       Budget (General)        [ RAJYA SABHA ] 1967-68 5190 
[Shri P. Chetia.] 

that the Government of Assam meted out 
a step-motherly treatment to the hill 
districts in Assam in matters relating to 
development plans or that there was any 
attempt on the part of the Government of 
Assam to impose the Assamese language 
on the hills by virtue 0f the Assam 
Official Language Act of 1960. 

It is a well-known fact that when the 
State Reorganisation Commission came 
into being, there was a good deal of 
agitation in various parts of the country 
for the creation of new States. In the 
midst of such an atmosphere, it was quite 
natural that some of the hill leaders took 
full advantage of such a situation and 
pressed the demand for a separate hill 
State in Assam. Suffice it to say that the 
States Reorganisation Commission, after 
a careful study of the problem of a hill 
State demand, rejected outright such a 
demand, among others, for the following 
main reasons: ' 

1. Economically such a State is 
not viable. 

2. Geographically there will not be 
contiguity. They are not contiguous. 

3. Administratively it is neither 
feasible nor in the interest of the 
tribal people themselves. 

When the public effervescence as a result 
of the creation of the States 
Reorganisation Commission subsided 
after the Commission had submitted their 
report, for a while, on account of the 
rapprochement policy followed by Shri 
B. P. Chaliha, the Chief Minister of 
Assam, there was considerable lull In the 
demand for a separate hill State. But 
when Statehood was granted to Naga hill 
district which until its creation as such, 
was only a district and part of Assam, -
the demand for a hill State became once 
again vociferous, because the creation of 
Nagaland gave the agitation a helping 
fillip. 

It is hardly necessary for me to recall 
the circumstances under which the lale 
Prime Minister Pandit Nehru took keen 
interest and tried to solve the tangled 
problem of the hills people's demand by 
declaring to constitute a commission on 
the Hill Areas of Assam so as to examine 
and find out what measure of greater 
autonomy could be granted to the 
autonomous hill districts apart from the 
provisions contained in the Sixth 
Schedule in the Constitution. Suffice it to 
say that although such a commission 
could not be constituted during the 
lifetime of our Prime Minister Pandit 
Nehru, a commission under the 
chairmanship of Shri H. V. Patas-kar was 
constituted by his successor, the late Shri 
Lai Bahadur Shastri on the 16th March, 
1965. The report of that commission was 
submitted to the Government of India on 
31st March. 1966. The Pataskar 
Commission recommended greater 
autonomy than is provided in the Sixth 
Schedule of the Constitution, because in 
their opinion geographically, 
economically and also from 
administrative point of view, the hills 
and plains are interlinked and inter-
dependent on each other and any 
developmental plans either for the hills 
or for the plains cannot be undertaken in 
isolation of each region. 

Unfortunately by the time the Pataskar 
Commission Report was publish-i the 
tempo of agitation for a separate hill 
State reached its climax and the leaders 
of the A.P.H.L.C. totally rejected the 
same as unacceptable. 

It 'may be mentioned in this connec-
tion that the Pataskar Commission 
surveyed the entire administration and 
the economic development of the hill 
districts of Assam and came to the 
definite conclusion that there was no 
evidence of any deliberate neglect of the 
hill areas by the Government of Assam. 

It may be asked that if that is the 
position, then why is there a demand for 
a hill State? In this connection we are 
told that on account of the un- 
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friendly attitude of the plains people, 
particularly the Assamese towards the hills 
people, the hills people want separation. If 
anybody cares to study and analyse the 
situation and examine such accusation, one 
would find that such accusation is also 
entirely baseless. Without contradiction from 
any quarter it can be said that there is no 
conflicting ground for a clash of 'interests 
between the hills on the one hand and the 
Assamese people on the other. The Assamese 
people have no vested economic interest in 
the hills. There is no exploitation by the 
Assamese people of the people on the hills in 
any field, either in the field of business, or in 
industry, commerce, trade or service. On the 
contrary, the Assamese people are by nature 
not aggressive competitors. For this reason 
they have lost ground Jo the people who are 
other than indigenous, in all these fields in 
their own home districts, except of course, in 
the sphere of service under the State 
Government. 

Then again one may ask why and on what 
ground the plains people oppose the idea of a 
separate hill State. Again it is the historical 
background to which the plains people, 
particularly the Assamese people, attach so 
much importance. It may be noted in this 
connection that in the past, prior to the advent 
of the British, thei'e were friendly contacts 
and cordial relationship between some of the 
hills and the plains of Assam, both in times of 
war and in times of peace. This age-old 
emotional feeling has made the plains people 
to nourish a sentimental attachment to the 
people of the hills even though that friendly 
contact and cordial relationsfrio werr> 
severed for a time by the nolicy of the British. 
This ape-old attachment coupled with the fact 
that the national security of the country would 
be in danger in the eastern region in case of 
formation of a hill State due to various 
possible factors as encountered in Nagaland 
and recently in the Mizo hill district, 'he 
plains people, the Government of Assam and 
the Assam Pradesh Congress Committee did 
not like the idea 

of a separate hill State. It must be admitted 
that even granting a hill State would not and 
cannot solve the problem because the Mizo 
hill district would not join such a hill State, 
nor the Mikir hill and North Cachar hill. If the 
verdict of the recent General Election is to be 
taken as the index and criterion for a true 
assessment of >:,he feelings of the hills, it is 
the two districts, namely, the United Khasi 
and Jaintia hills and the Garo hills which 
want a separate State. Then again, one should 
not forget the example of Nagaland where, 
even though it is enjoying a full Statehood, 
the vexed problem of the State with the 
hosliles is still to be solved. 

Assam is not the only State where Tribal 
people live. Bihar has a tribal population to the 
tune of 42,04,770. in MP. it is 66,78,410. In 
Maharashtra it is 23,97,159. In Rajasthan it is 
23,09,447. In Orissa it is 42,23,757. In Assam it 
is 20,68,364 out of which hill tribals constitute 
13,15,169 as per Census Report of 1961. But 
nowhere in the above States even a Sixth 
Schedule was incorporated in the Constitution 
although tribals in all these States are more 
backward than in Assam. Census Reports of 
1961 will speak eloquent by about this fact. It is 
known to all that there was persistent demand 
for a separate Tribal State in MP., a Hill State in 
UP. and at one time a Jharkhand State in Bihar. 
Then again the people of Himachal Pradesh are 
agitating for a considerable time to make that 
Union Territory a full-fledged State. This has 
become all the more vociferous after the 
creation of two States Haryana and Punjab. 
Judging the demand for a full Statehood to 
Himachal Pradesh dispassionately I feel 
constrained to say that there are more weighty 
reasons to grant Himachal Prpdesh a full 
Statehood than those for which Nagaland was 
granted. But nobody has conceded to hear such 
demands. This simply shows a different 
standard for different people for diffe-I rent 
regions. In UP. there is no I separate census 
figures for tribals. In 1  the Census Report the 
tribals    have 
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been merged with the Scheduled Castes 
which together comprise a total population of 
1,55,99,881. This only shows what is the 
position of the Tribals there. 

Now reverting to the question of 
announcement of Government of India of 
January 13 I would like to say here candidly 
that the conception of a regional federation is 
a totally negative approach. Instead of 
bringing stability, unity and cohesion and an 
integrated administration in the region, it 
would allow to grow further fissi-parous 
tendency. It would set a bad example to the 
rest of India giving chance to other regions for 
agitation to have such regional federation 
which will ultimately disrupt the unity and 
stability of the Indian Union and thus bring 
potential danger to the foundation of our 
national solidarity. On the other hand, the 
proposal of federation contemplated in the 
Press Note of January 13, 1967, which would 
lower the present status of Assam has been 
vehemently opposed by the Assam Pradesh 
Congress Committee and the plains people. 

From the historical past, the plains of 
Assam is the meeting ground of 
conglomeration of races and communities, 
both Indo-Aryans and Mongoloids with the 
fusion of .a culture that is Indian. This led to 
the formation of a composite nature of 
population. On account of this composite 
population, plains people of Assam developed 
a cosmopolitan character and outlook devoid 
of any trait of rigid conservatism. On the 
other hand, in the hills on account of the 
British policy of isolation coupled with the 
fact that Foreign Missions while spreading 
Christianity in the regions where they Were 
working fostered the growth t>f a feeling 
among the tribals that they have got a culture 
different from that of the rest of the country. 
For these reasons, the separatist tendency in 
the hills is firm and deeprooted. For these 
reasons, a section of the tribal people was 
found to be unreceptive to 

the idea of an emotional integration which 
formed the hard core of the trouble today. 

Soon after Independence the flush and 
tempo of unity was there. It could have been 
stabilised and consolidated had there been a 
well-defined tribal policy to deal adequately 
with any agitational approach to political de-
mands. Such a policy should have been 
accompanied by an economic programme for 
an accelerated development of the hills and 
plains, having regard to the fact that Assam is 
a backward State industrially while she 
happens to be the prime sentinals in the 
strategic eastern region. But unfortunately it 
was not to be. 

For instance, the people of Assam feel, and 
rightly so, that the Centre was not responsive 
to the needs of the State as in the first two 
Five Year Plans Assam was denied her 
legitimate share for a proper economic growth 
that was essential to meet the minimum 
aspiration of the people including the hills. In 
the political sphere, instead of a firm tribal 
policy of consolidation there was a vacillating 
policy of rapprochement often yielding duly 
or unduly with the result that the political 
balance of the State has been completely 
disturbed. If there is an agitation now for 
disintegration Xtt the State, it is the legacy of 
that policy and past omission and commission 
for which the people of Assam are not to be 
blamed, and for which the Union Government 
is entirely responsible. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. C. 
PANT): Madam Deputy Chairman, I am 
grateful to you for giving me this opportunity 
to intervene in this debate at a stage when so 
many hon. Members have spoken and have 
made many useful suggestions. I won't be 
able to deal with all of the*m or even with the 
bulk of them but I can assure them through 
you that their suggestions will receive the 
consideration that 'they deserve 



5195       Budget (General) [21 JUNE 1967] 1967-68 5196 
 

Madam Deputy Chairman, by and large 
the Deputy Prime Minister's analysis of 
the economic situation has been accepted 
and has been very well received not only 
in this House but outside also. Of course 
it is much easier to accept the broad 
analysis of the economic situation 'but 
when it comes to discussing the specific 
measures included in the Budget there is 
bound to be some divergence of opinion 
as indeed there is in this case also 
because no Budget, however good, can 
please everybody. In this particular case, 
in spite of the fact that it has not pleased 
everybody, it has been generally 
welcomed and the reason for that, I think, 
is that the Budget has attempted to tackle 
courageously a very very difficult 
economic situation and it has attempted 
to do so not only with an eye on the 
immediate future but keeping in mind the 
need to introduce certain structural 
changes and to give certain impulses to 
the direction of economic growth which 
will yield rich results in the long run. 

So far as the detailed points made by 
friends opposite are conctrned most of 
them have been met very effectively by 
friends on this side of the House. I shall 
therefore not need to go into them. Some 
Members have raised regional and local 
problems and with your permission I 
shall not go into those regional and local 
problems. Some have referred to taxation 
measures but I think it is proper that these 
should be dealt with by the Deputy Prime 
Minister in the course of his reply. My 
purpose in intervening at this stage, 
Madam Deputy Chairman, is to deal with 
some of the general points that have been 
made and also some of the specific points 
that have been raised. 

The basic general point of course is 
this. Many friends opposite have asked 
us to spell out our approach to economic 
problems; they have asked us to spell 0ut 
exactly what our goal is, how We intend 
to approach that goal and what our path 
is going to fce.   Now many hon. friends 

like Shri Banka Behary     Das,    Shri 
Niren Ghosh and others have advocated a 
swing in our policies in     one direction, a 
sharp swing if I may say so.   Some other 
friends like my hon. friend,   Shri  
Dahyabhai Patel,     have suggested a 
swing in our policies in the opposite 
direction,   an     equally sharp    swing    
if    I    may    say    so. Then,    we    have    
had    suggestions like   the   one      
coming    from   my hon. esteemed   and   
venerable friend, Shri    P.    N.    Sapru,    
who spoke of the Yugoslav pattern where 
the distinction between the employer and 
the employee vanishes and where the 
workers are given a much greater share in 
controlling the management of the in-
dustry.    All these are in the nature of a 
search for new directions and I would 
welcome  them  as such.    But we on our 
part are careful to avoid the glamour of     
extreme    solutions which will not fit in 
with our scheme of things,  with our      
objectives and goals.   We have in this 
country begun an experiment which is 
unique     in many ways, an experiment to 
combine democracy with the objective of 
socialism, to combine the freedom of the 
individual with the system of planning. 
All this was, in -many ways, a    new 
experiment.   We have retained a mixed 
economy, in which the public sector and 
the private sector work side by side.   All 
these things we    have done deliberately 
and with a     clear sense  of direction.    I 
think I would have left it at that.   But     
my    hon. friend, Shri Damodaran, asked        
us specifically to spell out our goal.   Our 
goal is to have a socialist State in this 
country  and   our  goal  is  to  provide 
adequate economic opportunities to all 
our citizens.    Our goal is to prevent 
undue     concentration     of    economic 
wealth and power.   Our goal is to see that 
the public sector gradually occupies an 
increasingly dominant position in our 
economic life, whether it      is industry,   
commerce  or  finance.    This is  our goal  
and this goal has    been reiterated very 
often.   I did not think it would need 
reiteration, but he asked us specifically to 
reiterate it.     There is a difference 
between our approach and the approach 
of my hon. friend, 
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iShri K. C. Pant.] Shri Damodaran, as well 
as of my hon. friend of the Swatantra Party. 
Where does the difference lie' The difference 
lies, firstly, in the fact that while we do give 
an increasingly dominant place to the public 
sector in our economy, we do not eliminate 
the private sector. We keep both of them. 
While one set of friends is angry with us for 
keeping the private sector, the other is angry 
with us for promoting the public  sector. 

SHRI DAHYABHAI V. PATEL (Gujarat): 
Do what is in the interests of the country. 

SHRI K. C. PANT: You agree amongst 
yourselves first. 

Then, with regard to the instruments of 
economic policy, one set of friends advocates 
controls and will not hear of the market 
mechanism. Another set of friends will not 
hear of controls. They can only think in terms 
of the market mechanism. We have adopted a 
judicious mixture of the two and it is the 
golden mean. I think the fact that both of 
them are angry with us shows that we are 
probably on the right path. 

Then, among our friends there are 
prejudices. One set is prejudiced against some 
countries and the other-against some other 
countries. We on our part, have no such 
prejudices and we believe that India should 
have strong economic co-operation, strong 
ties, ties of friendship and mutual un-
derstanding, with all countries in this world 
regardless of their creeds or ideologies. So, 
this is our broad approach and this is where the 
difference between their approach and our ap-
proach lies. 

Now, having said this, having spelt out the 
clear direction in which we want to go, 
having spelt out the fundamentals of our 
approach, I would say that in waging any war 
we have got to give the Generals a certain 
amount of freedom in the matter of tactics. 
We are waging a war against poverty. The 

whole strategy can be laid down, but BO far as 
tactics go, it is for the man in the held to 
decide the tactics and respond to the changing 
situation. So, while this is our overall strategy, 
I think the Government should have room to 
make changes, to experiment within the broad 
framework of this strategy, in the matter of 
details of economic policy at any given stage. 
There is after all today a ferment oi ideas in 
the whole world. It is not as if we alone are 
seeking new answers to new situations as they 
arise. In the Soviet Union, in the Eastern 
countries there is a greater recognition of the 
forces of the market machanism, oi incentives 
and disincentives in their economic structure. 
There is in the Western countries a much 
better appreciation of the role of planning in 
parcelling out the resources of a country 
according to certain priorities. All these are 
very fundamental and all these are indicative 
of the ferment of ideas which is going on 
throughout the world. Therefore, we should be 
allowed to have that freedom of tactics to 
which I referred earlier. Some friends opposite 
cannot get out of their fixed ideas and I am 
afraid, many times, it is because the deas are 
borrowed either from the West or the East and 
unless they change, it is very difficult for them 
to change here. I appreciate their difficulty, 
but they should appreciate the direction in 
which we  are   going. 

There has been some reference to the fact 
that we have decontrolled cement and steel 
and it has been alleged that there was pressure 
from the World Bank or some other people. I 
should like to make it clear that in 
determining our economic policy, in 
determining the steps which we take, at no 
stage is there any question of giving up our 
basic objectives. There is. no question of 
giving up our Plan priorities and the 
allocation of resources according to those 
priorities There is no question of giving up 
any of those gaols which I mentioned earlier. 
But at a given stage we have certainly 
freedom to experiment and we have 
experimented with decontrol 
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in these two particular fields. If the ex-
periment fails, we certainly have the 
courage to go back to control. So, let us 
look at it from a practical point of view. 
After all, wnen an economy grows 
beyond a certain size and sophistication, 
a certain degree of decentralisation 
becomes necessary and these decontrols 
should be looked at from this point of 
view. Some hon. friends taiked of 
decontrol as if we were abandoning 
controls altogether. This is far from the 
truth. Actually even if you look at the 
import liberalisation, LO which there 
were many references in the House, you 
will find that it is confined to raw 
materials, components and spare parts. It 
is not extended to capital goods. For 
these goods there is no liberalisation of 
any kind. Even in the matter of raw 
materials, spare parts and components, 
there is a list of banned goods. There are 
certain priority industries, fifty-nine 
priority industries, to which this 
liberalisation relates and every time a 
licence is issued, due account is taken of 
the phased programme of indigenous 
production of the industries for which 
particular items are to be imported as 
well as the availability of those items in 
the country. Therefore, this idea that we 
have liberalised imports, without any 
check, is a completely false idea. 

Then, Mr. Mathur, in particular, had 
certain misgivings in regard to import 
liberalisation. Well. I can tell Mr. 
Mathur, whom I respect very much, that 
it is a matter of waiting for the result, of 
seeing how the experiment works. 
Judged by the result and the experience if 
we find that it does not work, we can 
always change that policy. There is 
nothing sacrosanct about it. If, on the 
other hand, we find that it works well, 
there is no reason why we should not 
extend it. 

4   P.M. 

These are some of the general points 
which I wanted to take up. 

Then, I come to some 0f the specific 
points and I refer to them      briefly. 

The first was by my friend, Shri R. K 
Sinha, who said chat even though there 
was a deficit of Rs. 68 crores, excise duty 
totalling Rs. 115 crores has been levied. 
He also added that if these duties yielded 
Rs. 68 crores only in ten months, then 
that meant that there was inefficiency. 
Actually, there is no inefficiency, 
Madam Deputy Chairman. He has failed 
to take into account the loss of Rs. 19 
crores in a full year on account of 
concessions in the export duties on jute 
products, manganese and iron ore fines, 
and he has failed to take into account the 
share of the States of Rs. 22.98 crores. If 
one takes these two factors into account 
and also takes into account the fact that 
this Budget refers only to ten months, 
then one will see that the figure comes to 
Rs. 68 crores. There is no inefficiency 
and there is no sleight of hand in this. 

Then, my hon. friend, Shri Triloki 
Singh, for whom I have great respect, 
said something which I consider it my 
duty to take up because it creates a wrong 
fmpression and I think that if he studies 
the facts and figures, he will realise that 
he is far from being correct in saying that 
in the last twenty years, the growth has 
been much less than between 1920 and 
1940. Now, detailed statistics, accurate 
statistics, are rather difficult to come by 
for the period: 1920 to 1940. Yet, 
whatever estimates are available, 
whatever studies have been made, they 
do not show any growth in the economy 
during the period: 1920 to 1940. Some of 
them show a decline. I will refer 
specifically to one such estimate. The 
Indian Conference on Research in 
National Income has brought out some 
studies. In Volume II of these papers, 
there is a study by Shri K. Mukerjee on 
long-term growth in national income in 
India. According to the estimates 
presented in this study, the per capita 
income in India in 1920-21 was Rs. 259 
at 1948-49 prices. This figure may be 
compared with Rs. 247 for 1948-49—
from Rs. 259 in 1920-21 to Rs. 247 in 
1948-49 and to Rs. 317 in  1964-65.   I    
nec# 



  

hardly say anything more. These figures 
speak for themselves. And behind these 
figures lie all the efforts of the Plans and all 
the progress that we have made which, though 
it may not satisfy us, cannot be regarded as 
being less than what was achieved during   the   
period:    1920—1940. 

Then, my hon. friend, Shri Babu- 
bhai Chinai, made a few points. He 
referred to the impact of the Budget 
on the living of the common man. I a'm 
glad that he raised this point. But I 
want to ask him whether he has studied 
the impact of the Budget on the 
prices because the impact of the Bud 
get has been marginal as it was in 
tended to be and the reason for that, 
the chief reason, is that the items to 
be taxed had been very carefully 
selected precisely with a view to see 
ing that they do not add to the price 
index and to the cost structure. Only 
in certain narrow areas is the price 
affected to a certain degree and even 
there, an attempt is made to see that 
the increase in prices is not passed on 
to the consumer—I do not say that 
in every case it will not be passed 
on—'but in many cases, an attempt is 
being made to see that this is not 
passed on. And, Madam, the fact that 
we have retained food subsidies which 
come to Rs. 118 crores is indicative 
of our concern for the price structure. 
We want to see that the prices do not 
rise rapidly and the surest and the 
best way to do that is to see that 
the food prices do not rise because 
they are the base on which the price 
structure rests and in order to see 
that the food prices do not rise, we 
have accepted Rs. 118 crores as 
subsidy, not on a long-term basis but 
at      least      for        a short-term 
we have accepted this subsidy. 

Now. Shri Chinai also spoke of un-
accounted money and tax-evasion. I am glad 
that he focussed attention, on this point. And I 
would particularly appea] to him—I am sorry 
that he is not here in the House—that as a 
prominent member of the business 
community, well, he could help us a great deal 
by asking the business 

community to see to it that dishonesty is 
frowned upon and that it is discouraged and 
that the Government is helped in collecting 
the taxes, in seeing that the evaders are 
brought to book, that there is no black money, 
because the continuation of black money in 
our economy is certainly a thing that should 
cause all of Us concern and our concerted 
effort should be to see that this is eliminated. 
And in this, I feel that Shri Chinai, having 
recognised the evil, should help us actively in 
seeing that it is curbed. 

Then, he said that the Budget leaves the 
economy, more or less, to itself. I do not think 
that that is OUT approach. It is his approach. 
His whole point was that we do not leave the 
economy to itself. I do not know whether he 
has changed his view. But we, at any rate, 
believe that the economy cannot be left to 
itself, that it must be regulated, that we must 
regulate it, keeping an eye on the overall 
economic and social objectives. And in this 
particular Budget, we have given certain 
incentives for greater production and these are 
for agriculture, for fertilisers, for financial 
institutions, etc. Therefore, I cannot accept his 
criticism, and I would say that we have no 
intention of leaving the economy to itself. 

Then Shri Mirdha referred to    the 
expenditure  on  advertisements     and on 
perquisites.    I do not want to go in to details.   
(Interruptions) Anyway, I would say briefly 
that the Finance Act of 1964 made a provision 
in the Income-tax Act empowering   the Cen-
tral Board of Direct Taxes to frame rules 
prescribing limits and conditions •on 
allowances and expenditure incurred   on   
advertisements,   maintenance of guest houses, 
etc. Some rules were framed and subsequently 
revised. But nevertheless,   we  have  certain  
limits and certain    restrictions    details    of 
which I could give him if he is interested.    
But  I only wanted to point out  that  this     
matter has  not  been left    unattended.   
Similarly,    in    the 
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matter of perquisites, the Income-tax Act 
contains provisions designed to curb 
excessive or unreasonable expenditure by 
companies in providing amenities or benefits 
to a director of the company or to a person 
who has a substantial share-holding in the 
company or to a relative of such a director or 
such a person. Again, I do not want to go into 
details. But in any case, an attempt has been 
made to curb excessive perquisites. Not only 
are these not allowed to the company by way 
of rebates but the person who receives these 
perquisites is also taxed. I can give him the 
other details if he is interested. 

Then, my hon. friend, Shri Tariq and also, I 
think my hon. friend, Shri Triloki Singh, 
referred to Jammu and Kashmir. Now, both of 
them raised the point that Jammu and 
Kashmir should be treated better. I am sure 
that Shri Tariq knows that the entire Plan 
outlay of Jammu and Kashmir is met out of 
Central assistance and that we have made a 
provision of about Rs. 19.4 crores of Central 
assistance for Jammu and Kashmir in this 
year's Budget. And if I were to highlight this 
point, then the percentage of population in 

Jammu and Kashmir is 0.8 per cent of the 
whole country, whereas the share of Central 
assistance is 3.5 per cent for the Fourth Plan, 
that is more than four times. (Interruptions). 
Then he referred to industries. Among the 
industrial projects I would like to mention the 
cement factory at Wuyan, the spinning mill at 
Amda-kadal, a brick and tile factory at 
Pampur and mining projects apart from a 
number of small-scale industries. 
Investigations are in progress about setting up 
a newsprint factory and a rayon grid pulp 
factory. I am sure this will not satisfy him, as 
it does not satisfy me, but here, again, efforts 
are being made and we are proceeding ahead 
on the basis of raw materials to be found in 
Jammu and Kashmir. 

Madam  Deputy   Chairman,   a  reference 
was made in the course of his 

speech yesterday by Dr. Baghel tc my 
colleague, Shri Vidya Charan Shukla. There 
were personal references. He made certain 
allegations. I informed Shri Shukla about that 
and he wrote to me denying these allegations. 
I do not want to go into details, but he 
strongly repudiates these insinuations. 

SHRI LOKANATH MlSRA (Orissa): If 
you kindly allow me to interrupt you for a 
minute, Dr. Baghel wants to know whether he 
also repudiates the judgment of the Supreme 
Court. 

SHRI K. C. PANT: The judgment of the 
Supreme Court has nothing to do 
with it. 

SHRI LOKANATH MlSRA: One of the 
allegations he indulged in wa« that it was a 
breath-taking line .   .   . 

SHRI K. C. PANT: I may tell you from 
what he has written to me, the Supreme Court 
did not go into points of fact. It only went 
into points of law and there is no question . . . 
(Interruption by Shri Lokanath Misra) Why 
are you so impatient? (Interruption by Shri 
Lokanath Misra)    I am not yielding. 

SHRI LOKANATH MISRA: If it comes to 
that, he is also making a wrong statement. 

SHRI K. C. PANT: I do not yield I am 
sorry. 

SHRI LOKANATH MISRA: The fact is   .   
.   . 

SHRI K. C PANT: I am sorry I am not 
yielding. Madam, I did not know that there 
were mouthpieces in this House. Dr. Baghel 
is sitting here. If he wanted to say anything he 
could himself say. But I am not yielding ..   . 

SHRI K. C. BAGHEL (Madhya Pradesh): 
I want to say, that I have proofs    .    .   . 

SHRI LOKANATH MISRA: Madam, I am 
on a point of order. The practice in this House 
is that whenevei there is a controversy, the 
hon. Member involved is given a chance to 
clarify his position.   Now it cannot be a 
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facets, irrigation and the package programme, 
etc. it will take a very long time. Therefore, I 
want to confine myself only to agricultural credit. 

THE DEPUTY CHAIRMAN: You have taken 
half an hour, and the total time allotted for the 
Minister is 1£ hours. 

SHRI K. C. PANT; In five or ten minutes I 
will finish. I wanted to refer to agricultural 
credit. Shri Mirdha referred to it also and he 
made, I think, a very valid point that not enough 
capital was going into agriculture from the 
commercial banks. I would only point out to 
him . that while agriculture on the whole is 
certainly not receiving the kind of credits 
needed to transform it overnight, a lot has been 
done to divert funds into agriculture. But the 
channel for this has not been the commercial 
banks. The channel has heen co-operative banks 
and co-operative institutions. And if I may give 
some figures, in 1951-52 the co-operative 
societies provided only 3.1 per cent, of the total 
annual borrowings of cultivators, in 1961-62 the 
co-operative societies provided 25.8 per cent, of 
the total annual borrowings of cultivators, which 
means that there was an increase of eight times. 

Then, the Reserve Bank's role in the matter of 
short-term credit is also something which needs 
to be mentioned. Here the finance provided by 
the Reserve Bank has increased from Rs. 3J 
crores in 1950-51 to Rs. 170 crores at the end of 
1966-67. Then there are special credits for the 
kharif and the rabi crops which have been 
introduced to see that finances are available for 
the high-yielding variety programme on which 
we are pinning our hopes now for a .break-
through in agriculture. 

Then there is credit for fertilisers. 
Again,   a  separate   credit of     Rs.  50 

crores has been given by the Reserve 
I   Bank to the Apex co-operative banks 

to enable marketing societies to hold 

[Shri Lokanath Misra.] 
one-way traffic. He cannot go on repudiating 
whatever he wants to repudiate. Dr. Baghel 
referred to the judgment that it was a breath-
taking line. He went in appeal to the Supreme 
Court and the Supreme Court dismissed it   .   
.   . 

THE DEPUTY CHAIRMAN: He is 
explaining that. 

SHRI LOKANATH MISRA: . . . and, 
therefore, the judgment of the Supreme Court 
stands. 

SHRI G. MURAHARI: He is not denying 
that. 

 
THE DEPUTY CHAIRMAN: That does 

not arise here. 
SHRI K. C- PANT: It is precisely because 

certain things were put in the record that I 
thought it my duty, in view of the fact that I 
had received a letter from Mr. Shukla, to put 
the record straight. That is all I am here for. I 
do not see any objection being taken to this. 

Now I want to refer to a very important 
subject which naturally concerned many hon. 
Members in this House,  the subject of 
agriculture. 

THE DEPUTY CHAIRMAN: How much 
more time would you take? 

SHRI K. C. PANT: How much time would 
you like me to take, Madam? 

THE DEPUTY CHAIRMAN: There are 
many speakers yet. 

SHRI K. C. PANT: I am entirely in your 
hands. If you can give me another fifteen 
minutes, I will finish. 

THE DEPUTY CHAIRMAN: You can 
continue. 

SHRI K. C PANT:   Madam Deputy 
Chairman, almost everybody spoke on 
agriculture.    But there  are  so many facets t0 
agriculture,  and if I    went | on to deal with 
agriculture in all its 
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fertilisers  received  from  the  Central pool. 

Then there are tacaavi loans and other 
loans for agriculture. The crop loan system is 
being experimented with to see that the 
security, which a farmer finds it difficult to 
possess and to own, is not the only criterion 
for giving him loan but his capacity to 
produce. The crops he can produce and his 
means are taken into account in advancing 
him loans. 

[THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA)  in the Chair.] 

Then, certain facilities are given for 
medium-term loans and long-term loans. In 
the medium-term loans the amount has gone 
up from only a few lakhs of rupees at the end 
of 1954-55 to Rs. 15 crores at the end of 
1965-66. The conditions under which loans 
are given have also been liberalised in 
procedure. Formalities are being simplified. A 
National Agricultural Stabilisation Fund was 
set up by the Reserve Bank to enable short-
term overdue loans to be converted into 
medium-term loans. Similarly, in the field of 
long-term loans, the disbursements have 
increased from Rs. 1.3 crores in 1950-51 t0 
Rs. 93 crores at the end of 1964-65. So, these 
are some of the programmes. 

Some Of the other Government 
programmes which, I think, ought to deserve 
a mention here are as follows. The 
Government propose to set up agricultural 
credit corporations in a number of States and 
propose to extend the provisions of the 
Deposit Insurance Corporation Act to co-ope-
rative societies which will increase the 
confidence of the rural public in such banks. 

Now I want to refer to the question of 
monetary policy because Shri Niren Ghosh 
criticised the Finance Minister for that. 

SHRI N. SRI RAMA REDDY (Mysore): 
Would yots please tell us how much credit is 
made available during    1967-68? 

SHRI K. C. PANT: If you do not mind, I 
will certainly do it later.    I 

do not have    much time at my disposal 
presently. 

Sir, he referred to the fact that the Finance 
Minister had balanced his Budget in order to 
divert more money to the private sector. Now 
my own impression is that because Shri Niren 
Ghosh could not find any fault with the 
Budget and when he found that the Finance 
Minister's balanced Budget received such 
widespread support in the country, he chose 
this very novel argument to run it down. The 
fact of the matter is that because the Reserve 
Bank advances a certain amount of money 
and the other banks advance money in turn to 
the private sector, to the public sector, to the 
Government, then to the extent that this 
money has not been diverted to balance the 
Budget or to make up the deficit, to that 
extent there is greater credit available all 
round. And so both the private sector and the 
public sector benefit from it. So far fiom what 
he insinuated, this is something which will 
help production all round. 

Finally, Mr. Vice-Chairman, I want to say a 
few words about the complaint of some 
Members that India takes foreign aid. As Dr. 
Chandra-sekhar, in the course of his reply to a 
question this morning, said, there is nothing to 
feel ashamed of taking aid. Historically, all 
under-developed countries have fallen behind 
developed countries for reasons which are 
well-known and which do not need to be 
recounted here. There is even some historical 
justification in the aid flowing back- to the 
under-developed countries. I think we ought 
to recognise this historical justification as one 
of the big facts of the twentieth century. 
Hardly any country has grown, at various 
stages of its development, without foreign aid, 
whether it is the Soviet Union or any other 
country. They have all taken aid at various 
stages Of their development. So it is all right 
provided we get the aid on terms which are 
acceptable to us. I see no reason why we 
should shirk    this.    And    if    we    do      
not 
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difficult for us to improve our economy. I 
for one think that we should work 
towards the day when we will not require 
that aid either in terms of food or in terms 
of money. Therefore, Mr. Vice-Chairman, 
if it has to be so, we have to plan for that. 
We have got to be ruthless and strong 
enough to follow that path because if we 
do not take aid we cannot improve our 
economy. Let us be clear that we have to 
increase our rate of savings to the extent 
that we can finance our development to 
the required extent so that we can create a 
self-generating economy. We need 
stepping up production, stepping up 
savings and more taxation. All that is 
necessary. So those who criticise taking 
of aid, let them do something to help in 
promoting production more rapidly. Let 
them help in promoting productivity in 
industry. Let them advise their labour 
unions not to go on strike, not to create 
conditions where production goes down. 
Let them help us and let them increase 
productivity. Let is cut down the costs 
because in the long run, we have to export 
more to keep our economy going and this 
is only possible when we increase 
productivity and reduce the costs. In all 
these things, I would invite the co-opera-
tion of hon. Members opposite because 
without that, we cannot work towards a 
gradual reduction to a point where we can 
do without aid altogether. I am almost 
done and I would like in the end just to 
reply to Mr. Banka Behaiy Das's 
contention that Pakistan is progressing 
more rapidly than India. Two Members 
have raised this point and it has been 
partially answered but I think it needs to 
be repeated, that if you take the fifteen-
year period between 1951 and 1966, the 
per capita income in India has risen more 
than the per capita income in Pakistan 
and not less. That is my first point. And 
the second point is that the increase in 
agricultural production in both the 
countries has been about 38 per cent in 
spite of the fact that at the time of 
partition, nearly two-fifths   of the  
cultivable   area  in 

Pakistan was under irrigation and only 
one-fifth in India. Therefore, let us not 
run ourselves down too much. Let us 
recognise what we have done in the past 
and l®t us not fall a prey to pessimism. 

Mr. Vice-Chairman, I should like to 
end with a word of cautious optimism 
that in spite of the difficulties w^ have 
been facing to-day, in spite of the 
problems created by these two droughts 
and the two wars, if there is one good 
monsoon, it can change the picture so 
much that all these things will be matters 
of the past. And there is real hope that a 
good monsoon can produce spectacular 
results. One would not like to say 
anything at this stage because it could be 
misunderstood. But I am sure that with a 
good monsoon we shall certainly be in a 
much more optimistic frame of mind and 
if we all accept the challenge this 
historical challenge, that is posed to us 
to-day, and if we work together unitedly 
towards the ends that we all believe in, 
there is no doubt that with a better 
monsoon, we shall make much faster 
progress towards our chosen goal. 

SHRI A. M. TARIQ (Jammu and 
Kashmir): With your permission, may I 
ask a question? 
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THE VICE-CHAIRMAN (SHRI M. P. 

BHARGAVA): You cannot make 
another speech, Mr. Tariq. 

SHRI A. M. TARIQ: Thia is very 
important. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): What is your question? 
You cannot make another speech.    You 
have already spoken. 

SHRI A. M. TARIQ: I want to know 
whehter they have seen how this money 
is being spent there. 

SHRI K. C. PANT: I would only say 
that we have every sympathy for the 
progress of Jammu and Kashmir. What I 
say does not mean that we have no 
sympathy or that we will not do whatever 
is possible. That is not the point. 

 

|[ ]  English translation. 
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THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Mr. Gaure Mura-h-ari, I may 
tell you you have two minutes more. 

 

 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Mr. Balachandra Menon. 

SHRIMATI YASHODA REDDY 
(Andhra Pradesh): Up to what time we are 
sitting today? 
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THE VICE-CHAIRMAN (SHRI M. 

P. BHARGAVA): That question will 
arise at 5 O'clock. 

SHRI BALACHANDRA MENON 
(Kerala); The Finance Minister has tried 
to tell us that there is a sense of direction 
in this Budget; I do not know, but I 
thought that, after the failure of the Third 
Plan, after the effects of devaluation of 
the rupee, and particularly after, food 
scarcity began to persist in our country, 
bolder steps should have been taken so 
that we could have had a breakthrough. 
But nothing like that has happened. It is, 
after all, old wine in a new bottle. There 
is the usual helpless reliance on the 
monsoons, on food imports and on 
foreign help, and we believe that a 
miracle will take place, that we might 
somehow manage to get out of the crisis 
we are in. 

The taxation measures taken will only 
help to make the life of the ordinary man 
much more miserable. The duty on tea, 
coffee, tobacco, petrol, leather articles, 
and the excise duty on aluminium ingots, 
the increase in postal rates on registered 
articles, and also the increase in railway 
freight charges and the increase in 
railway passenger fares will definitely 
make the life of the ordinary man much 
more miserable. If more freight charges 
are there for the railways it will mean 
greater cost in production of com-
modities, and it is certainly going to 
affect our economy however much we 
may try to say that this will not in any 
way affect the economy. It is definite that 
if freight charges are higher, the whole 
burden will fall on the industry. So too in 
the case of tea, coffee, tobacco, etc., 
these are what the ordinary people use, 
and all these are taxed. 

The Finance Minister has stated that 
the areas of immediate concern in the 
economic field are easy to define. Quite 
right. As he says, firstly, there is the 
serious situation created by the drought 
concerning food supplies; secondly, the 
price in- 

creases; thirdly, revitalisation of in-
dustrial activity and, fourthly, the 
adverse trends in exports. 

Now the malady is found out, but I am 
definite that the remedy which he 
suggests is not going to save the dying 
man. Actually, this crisis is going to be 
far larger than what we imagine it to be. 
Already it is seen everywhere. Let us 
take the question of food. Of course there 
had been failures of monsoons. There 
was a deficit of 17 per cent in food pro-
duction. This is a huge deficit it is true. 
But even this we could have got over to 
some extent If we had taken certain 
measures. What are the measures that we 
are now trying to take? There is this 
reliance on imports and then some 
procurement in which each State can do 
what it likes. In some States there is 
reliance on millowners. in other States 
the procurement is not very effective. 
There is no national plan. Of course this 
is a State subject, we all agree. But we 
also know that this problem has affected 
the entire country. The food problem has 
affected every area. To solve this 
national problem certainly we need a 
common plan with regard to food 
production and its distribution. Take this 
question of procurement prices. The 
strategy of the Government on the food 
front is to get some more fertilisers and 
give a little more irrigation. And It is 
hoped that this is going to solve the 
problem. This is nothing but reliance on 
the very vested interests which have been 
responsible for creating this food 
scarcity. Will this help us to get out of 
this crisis? It is the rich peasants and the 
landlords who have created this situation 
in the countryside. In fact a new class has 
been created and the rich peasant is now 
in a position to corner all the agricultural 
products. The result is that he is able to 
dictate and he is not prepared to accept 
fair prices. This section of the people is 
able to corner all these rural products, 
grains and so on, and this has resulted in 
black markets.    The rich peasant is 
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helped by the traders and in this the 
millowners also have a big role. These 
people have completely smashed the 
economy of the rural areas. In the 
industrial sector we see that the 
monopolists have complete control of 
that sector. This is the direction to which 
our economy has gone. Here I would like 
to reply to the hon. Minister of State for 
Finance by quoting a few sentences from 
Prof. K. N. Raj's Lai Bahadur Shastri 
Memorial Lectures of 1966. There he 
has clearly pointed out that there is no 
proper sense of direction in our 
planning.    He says: 

"... one reason for this slower progress 
is that only about 2 per cent of the 
total investment in India's Second Plan 
was allocated to machine-building." 

And further on he states: 

"If a broad distinction is drawn 
between industries manufacturing1 

the simpler types of machinery and 
equipment and 'heavy machine- 
building industry' it is also evident 
that whatever progress has been 
recorded has been mainly in the 
former."
 
H 

Also he has said: 
"However, an important reason for 

the much slower progress in this sphere 
appears to have been that, in the 
scramble for scarce foreign exchange, 
industries offering higher rates of profit 
in the private sector were in a position 
to compete them away and there was 
little in planning mechanism to ensure 
that the actual use-pattern of resources 
conformed to the priorities laid down. 
Thus, even while there have been 
serious shortfalls in machine building 
industries, other industries to which 
lower (or no) priority was attached, 
like- rayon, sugar and plastic goods 
industries (to mention only a few), 
managed to secure foreign exchange 
even in periods of acute shortage and 
often over-fulfil the targets laid down." 

So this is the position. Whatever scarce 
foreign exchange we had got diverted 
and it is being diverted to 'other channels 
and the result is that those industries 
which are not so essential are getting the 
foreign exchange. The innumerable 
foreign collaboration—arrangements 
which we have entered into also have 
created a situation which does not help 
to strengthen our economy. In fact they 
only weaken it. 

It has been stated that every backward 
or developing country has got to take 
help from other countries. Of course, that 
is true. But reliance on such help should 
not go to such an extent that we are 
completely dependent on it even for our 
daily existence. What has happened is 
that our debt payments together with the 
necessity for import of foodgrains will 
cost us much more than any export 
earnings that we may be able to get. 
After devaluation we have clearly seen 
that we have lost nearly 130 million 
dollars during the last six months. This 
devaluation has completely hit us. I 
would certainly have expected that an 
attempt would be made at least now to 
revalue our rupee. If this had been done 
we would have been saved from this 
position where in spite of our exporting 
more and more we are getting much less. 
It is not as if we are not exporting more. 
We are exporting much more than before 
and we are earning much less. That is the 
position now. In this connection I might 
quote Prof. Raj again. He says: 

"It is to a large extent due to the 
increase in political strength and 
influence of groups whose immediate 
interests might be adversely affected 
by the kind of measures that are now 
required for reducing dependance on 
external aid. This conflict of sectional 
with national Interests has to be 
resolved essentially on the political 
plane." 



5225       Budget (General)        [ RAJYA SABHA ] 1967-68 5226 

[Shri Balachandra Menon.] 
If this foreign aid does n°t S° to the 
extent of completely subordinating our 
economy to foreign interests I would 
certainly have welcomed it. But the 
position is not that. 

For increasing agricultural production, 
of course, fertilisers have got a big role 
to play. Also better irrigation facilities 
will certainly help us. But land reforms 
during this period had not taken place as 
effectively as they should have. In most 
of the States we have not been able to do 
it. It is actually the landlord who has 
been converted into the rich peasant and 
it is this class which is now dominating 
the country. If only effective land 
reforms had taken place, if only the land 
ceiling laws had been properly 
implemented, then something good 
would have happened in the countryside. 
The peasant would have been helped to 
produce more. But today the peasant is 
afraid to produce more because he knows 
that if he produced more he would have 
to pay more to his landlord. In case he 
has to purchase the rights of the landlord, 
he will have to pay higher compensation 
on the basis of the increased yield. So the 
peasant is afraid of producing more. So 
he is not interested in producing more. 
This is what has happened in the 
countryside. 

What about the other produces like tea, 
coffee etc.? The Finance Minister has 
pointed out that the excise duty on coffee 
and tea will certainly help us. But 
actually what will happen 5s this. Now 
there is a reduction in the customs duty 
and there is an increase in the excise 
duty. This increase in excise duty will 
certainly help us to earn something more. 
But in the case of ordinary tea it is just, 
an inducement for reducing the quantity 
of tea consumed Inside the country in 
order that we may be able to export the 
tea. This will only mean that even the 
ordinary tea of the common people will 
be exported. This is the case of coffee 
too.   Coffee 

has a good market in the country. In fact 
all the coffee we produce can be 
consumed here. But because of the 
necessity for exporting it we want to 
reduce the home consumption. I do not 
know if the international price will come 
up to the price of coffee in India. 
Certainly the higher variety of coffee to 
which the Finance Minister refers, the 
higher variety of arabica, it is not 
possible to export it more because 
aribica is almost extinct. This is what 
has happened during the last ten years 
because of the failure of arabica 
plantations. There have been attacks by 
pests and as a result we have almost lost 
the arabica variety.    And in the    world 

market I do not know how 5 
P.M.   far we will be able to fight 

Brazil and other countries which 
have a dominant role in coffee. We are 
producing only three per cent of the total 
coffee production and this will not have 
such a big possibility of competing In the 
world market and I am sure there i-5 not 
going to be much in that. The idea I think 
is only to export as much as possible. If 
these commodities are allowed to be sold 
here and if the purchasing capacity of 
our people increases, 50 crores of people 
is the biggest market that we can have. 
The most absolutely necessary foreign 
goods alone we need import and not 
rayon or plastic industries or such other 
unessential industries which are today 
getting foreign exchange. All these could 
well be stopped and special priority 
should have been given to certain 
essential industries. That we have failed 
to give. 

India's economic growth rate is the 
lowest in the developing countries. Of 
course we can say that it is better than in 
Pakistan but certainly so far as other 
countries are concerned ours is the 
lowest. 

THE      VICE-CHAIRMAN      (SHRI 
M.  P.   BHARGAVA):     Mr.     Menon, 
That 

we have failed to give. 
SHRI BALACHANDRA MENON: I 

will take only about 10 more minutes. 
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SHRI A. D. MANI: When do we rise, Sir? 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): It is up to the House to 
decide. I have got still a very large list with 
me. Would the House like to sit longer or 
shall we adjourn after Mr. Menon has 
finished? 

HON. MEMBERS: We shall sit till 6 
o'clock. 

SHRI BALACHANDRA MENON: 
Actually, most of the countries which are 
giving us aid today will not be in a position to 
do so for a long time. They are themselves 
facing crisises. Even America is facing a 
crisis and it is trying to export its crisis on to 
our shoulders. The annual repayment of debts 
will be more than 20 per cent and it will go 
up to one-third by 1970-71. 

Sir, now I would like to point out the lole 
of the foreign capital In ouv country. About 
Rs. 20 crores is invested annually and 
actually about Rs. 25 crores goes out of the 
country in trie shape of profits, in the shape of 
compensation for know-how and so on. I 
would therefore suggest that there should be 
an actual study about this We have seen that 
most of the foreign industries here have 
recently revalued their properties. The capital 
of the foreign plantations which stood at 
about Rs. 600 crores has, after this 
revaluation, now come up to Rs. 90 crores. 
That means we have to pay a compensation of 
Rs. 90 crores if we ever think of nationalising 
these plantations. Apart from the amount of 
compensation that we will have to give, ii 
also means that this increased capital will take 
more interest than before or more dividends. I 
would therefore suggest that firm measures 
will have to be taken in this regard. There 
should be an enquiry into the revaluation of 
the foreign properties in India which they 
have done recently. We must conduct an 
enquiry and find out how much they have in-
creased the value. 

Sir, the Deputy Minister has been speaking 
about financing the agricultural sector and he 
has been telling us .  .   . 

SHRIMATI YASHODA REDDY: 
Minister of State; not Deputy Minister. 

SHRI BALACHANDRA MENON: AH 
right, State Minister. He has been uuing us 
that in the rural areas tne co-operatives will 
continue to helij. But with the present rate of 
interest of 10 per cent which the peasant has 
to pay it will not neip the peasant at all. Even 
small industrialists get loans at 4 or 5 per cent 
but the peasant is expected to pay 10 per cent 
for the loans he takes frcrn the co-operatives. 
The State Bank gives the money at 4 per cent 
but the peasants have to take the money from 
the co-operatives at 10 per cent, in such 
circumstances the co-operatives cannot be of 
much help. I would therefore say that if thd 
banks had been nationalised, if these Rs. 3000 
crores which we have in these banks had been 
used for the purpose of helping industry and 
agriculture we would have got out of this 
situation. Through these co-operative banks 
we are not going to make much advance. 

SHRI K. C. PANT: May I tell the hon. 
Member that the Reserve Bank gives loans at 
two per cent below the bank rate? 

SHRI BALACHANDRA MENON: I 
know the Reserve Bank gives it at 4 per cent. 
The State Co-operative Bank gives it to the 
District Banks at 6 per cent; the District 
Banks give it to the Co-operative Banks at 6 
per cent and these Co-operative Banks charge 
10 per cent from the peasants. So what is the 
use of these loans? This does not help the 
peasant at all; it only helps a large number of 
banks. The peasant who is in need of the 
money has t0 pay this high rate. Of course he 
has not been able to get money from any 
other source and therefore  he has  certainly  
gone    to 
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operative Banks. And the finance provided 
by co-operatives is more; that is accepted. 
But he should not be made to pay this 
exorbitant rate. 

Now the peasant has to    purchase certain 
commodities at a higher price while he has to 
sell his  things at a lower price.   I can point 
out the index numbers of parity between the 
prices received and the    prices    paid     by 
farmers in Kerala.    I can only speak about 
that State,  and it will clearly a show how 
much it is to the disadvantage of the farmer.    
For example in 1964-65,     prices   received     
was   149, domestic expenditure  150, 
cultivation cost 161, prices paid 156 and 
parity 95. This is on the basis of 1952-53   
being taken as the base year with 100.    So 
this is the    position.     It     adversely affects 
the peasant.     Therefore     the easiest way, 
especially when we    are in such a crisis, is to 
get hold of this money which is ours.    The 
Rs. 3,000 crores which  these banks  hold 
with them  are the people's money which 
could very well be utilised.   Similarly if 
insurance had been nationalised we could 
have taken up the question of crop insurance. 
So on the question of nationalisation of 
banks, on the question     of    nationalisation    
of    insurance,    on    the    question    of    
State trading     the       Government       must 
have  a  bold  policy.  These  are     not 
socialist measures which will    create much 
opposition from anybody.   I am sure    that a  
large number on     the Treasury Benches as 
well as a large number of people here in the 
Opposition would agree to this and in fact 
have been demanding the same.   Why should 
we not proceed with it?     Of •course there 
will be people who would like to have  a free 
economy;    there will be people who would 
insist that we should get more aid  and    there 
will be people who would want that finally 
we    should    have a  subservient   economy.     
And  'their  politics will also be the same;    
from a non-aligned position to a neutral 
position and then to a  complete    protection 
under an air umbrella.   That is their 

politics; their   politics and economics go 
together.    But such politics    and such 
economics is not going to help our    country.     
I    would     therefore appeal to the Minister to 
take    real drastic  measures   so  that     we     
can change the economy of our country. This 
can only be done if bold policies are followed 
but the Finance Minister refused to take any 
such bold policy. He  is  having  the  old     
policy     and nothing more.   This is what I 
wanted to  speak  about the  general position. 
But  then these Plans are     intended to  see  
that  the   disparity     between States is ended.   
What has happened? During the last three Plan 
periods the disparity has become much more 
than ever before.    It has been increasing. 
From 1950-51 to 1964-65, the per ciplta 
income  of Kerala  increased only by 16.8 per 
cent, whereas the per capita income in India 
increased by 26-5 per cent.    The more the 
Plans, the more the difference, and the 
disparity    is much more.    This is what has    
happened.   Every Plan   means that some of 
these backward States will become much more 
backward and the other States will be much 
more progressive. Is this the idea of planning?    
If   the idea of planning is to help the back-
ward States then certainly more help should be 
given to places like Kerala, Kashmir,   Assam   
and     other   States which have not come up 
to the level of States  like     Maharashtra,     
West Bengal and Madras.    Kerala occupies 1-
27  per cent  of the  total area  and its 
population is 3 85 per cent of the population of 
the whole of India. We are having three times 
the population per square mile.    Ours is about 
one thousand and three hundred  per  sq. mile 
while in the rest of India it is 300 per sq. mile. 
This is the situation The population is so high.   
Then 1! is about 6-3 million labour force    in 
Kerala,  of which only  l-6  lakhs  are in the 
factory sector.     A huge  unemployed reserve 
army is there. How are you going to help the 
State?   This is what I want to know.    
Otherwise, this is going to be the biggest 
problem for all India.   If the present disparity 
is not ended, if Kerala does not come 
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up to the level of other States in respect of 
industries, it is not possible for either India or 
for us to advance. We will be a problem 
State. It is not possible to do much in regard 
to improvement of agriculture. We know that 
the area is very small and whatever we have 
been producing is for the whole of the 
country. For example, our production of 
commercial crops* for export is as 
follows:— 

Rs. 
Cashew ................ 27.94 crores. 
Coir .............. 10 to 11 crores. 
Pepper ................10.35  crores. 
Coffee ................  5.02 crores. 
Tea .............. 23.14 crores. 
Cardamom.................67 lakhs. 

Then, there are ginger, lemon grass and other 
hill products, etc. Fisheries also give us about 
Rs. 6.01 crores. This is the position. Eevery 
year it has been increasing. Even if all these 
things are done, industrially we continue to 
be backward. Therefore, we say that certain 
immediate steps will have to be taken for the 
industrialisation of Kerala which alone can 
help us. 

Plans have been submitted to the 
Government of India. During the first two 
Plan periods we got a DDT factory. Now, we 
have been promised a ship-building yard. I do 
not know how long it is going to take. When 
India requires more ships, when even the 
Visakhapatnam yard produces only two ships 
per year, it is absolutely necessary that we 
have four or six ships per year. If the Govern-
ment of India does not take this up seriously, 
it would mean that we will not have a 
sufficient number of ships for our exports and 
imports. We are relying on other countries 
and every time they increase their freight 
charges. Today we are so shortsighted that 
we say a few lakhs can be gained by 
purchasing ships abroad. If you are building 
ships, it means more jobs for workers. If we 
have a sufficient number of ships, at least six 
per year, it will mean that the cost of 
production will also go down,     So, 

I would insist that the ship-building yard 
should be immediately taken up and there 
should not be any idea of dropping it by the 
Government of India or of making it a 
smaller one. 

Already plans have been before you for 
other industries. There are a number of State-
owned industries in Kerala. Luckily for us 
we were the people who had the State-sector 
much earlier than anyone else. But then we 
have not been able to expand. I would, 
therefore, request the hon. Minister to see 
that all the expansion programmes of the 
State-sector industries are immediately taken 
up, i-e., those industries which we have in 
Kerala. Also, a few modern industries have 
to come up there. 

As far as the problem of the cashew 
industry is concerned, which earns about Rs. 
30 crores of foreign exchange, it is going to 
be a very serious one. Twenty-five factories 
have closed down. Cashew industry employs 
about 70,000 women workers. These women 
workers cannot go anywhere else. It is not 
mobile labour. Unless this industry is 
rehabilitated, unless it is taken over by a 
corporation or by the State with Central help, 
all these women will be without jobs. It is 
going to affect our export industry. I would, 
therefore, request that in the case of cashew 
industry, which employs about 70,000 
women, a determined effort must be made by 
the hon. Minister to help it to survive either 
through a cashew corporation or an industrial 
corporation. This is required for earning 
foreign exchange. This is required in the 
interests of some 70,000 women who work in 
it. They cannot go anywhere else. The same 
is the case with coir. Coir earns about Rs. 10 
to Rs. 11 crores. That also is in a difficult 
position. Help will have to be given. These 
are the crisis-ridden industries of Kerala, viz., 
cashew coir, bidi, handlocm, etc It is a case 
of organised workers in an unorganised 
industry. You can understand what trouble 
there will be.   In such cases a determined 
plait 
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a new plan must be made by the State 
Government and the Centre, so that we can 
rehabilitate those industries which will help 
in our export promotion and getting jobs for 
our people. 

I would request that the minerals of Kerala 
also should be properly uti- I lised. Restarting 
of the ilmenite processing in Chavara should be 
taken up. Government has agreed to it. but steps 
are not being taken. The Rare Earths Factory of 
the Central Government has agreed to take up 
the ilmenite processing, but it has not been done 
as yet. 

Then, we produce about 90 per cent of 
India's rubber. Birlas had an idea to start a 
factory there. This is not necessary. We want 
more tyres. Our Defence Services require 
tyres. There is the Government Rubber 
Factory. Why not make it into a bigger 
factory, so that we car-produce the bigger 
type of rubber tyres from the Government 
factory? We do not want Birlas to come there 
and start their factory. It can v well be 
stopped. The licence can be cancelled. He is 
trying his best to have a factory there. If the 
Kerala Government itself is helped to have 
the factory, it would be better. They have 
already got the Government Rubber Factory 
which is now producing   cycle tyres. 

The study of minerals is also absolutely 
necessary. We have a large number of 
minerals. We are unable to make use of these 
minerals. I would, therefore, suggest, that a 
survey must be conducted to find out the 
mineral resources of Kerala. Kerala has got 
sufficient monazite, ilmenite and other rare 
earths. There is also a good deal of iron ore, 
limestone and gold. These things have not 
been properly surveyed. Recently the 
Government attempted to have some mineral 
survey, but it has not been completed. 

fy, I would request that the fishing 
industry in Kerala should very  well  be  
developed  into one  of 

the biggest industries. It will help India a 
good deal, because even now we are earning 
about Rs. 6 crores. Major share of the marine 
fishing Is ours. It can be much more, if we 
take to deep-sea fishing. I would, therefore, 
suggest this. I do not ask for a Bhilai, I do not 
ask for any steel plant. I do not ask for heavy 
electri-cals. Why not you invest Rs. 100 
crores on this; so that the entire coastal area 
can well be helped and the fishermen can get 
proper wages and proper jobs and see that our 
country advances? We could have sufficient 
quantities of fish which will help us to export 
them. I would therefore say that if you are 
anxious to have new commodities for export, 
the biggest will be our fish which can very 
well come up. This must be taken seriously 
and during the food shortage period you can 
very well understand how important it is. 

I would therefore request that, a big plan 
for deep-sea fishing in Kerala must  be  
immediately   attempted. 

This is all that I have to say. 
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SHRIMATI       LALITHA     (RAJA-
GOPALAN)   (Madras):     Mr.     Vice-
Chairman,   Sir,  at  the  outset,  I  con-
gratulate  the   Finance  Minister     for 
avoiding deficit financing and presenting a 
Budget which shows a surplus of 0.85 crores.      
The Budget, on the whole is a balanced one 
and is realistic taking  into account the    
present economic situation of the country. To 
the critics of the Budget I would like to  say 
that  a  Finance  Minister,     if he satisfies 
every section of the population, is not fit to be 
a Finance Minister.   Tapping money from one 
sector and utilising it in another sector    is his 
job and how far, to the best of his ability, he 
does it, depends upon the   foresight     and   
imagination     of the Finance Minister.   And I 
am confident that the present Finance Minister 
has the initiative,  capacity  and imagination to 
fulfil this task provided that nature is kind to 
him in future and the  economic  situation  of     
the country also shows a favourable trend 
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and there is complete co-ordination 
and co-operation from all sections of 
the community. 

The main dissenting note of the 
public regarding the persentation of the 
Budget was the excise levy on 
footwear, tea and coffee. Otherwise, 
the public did not heave a sigh nor was 
there any bubbling criticism or 
expression of awe at the Budget. But I 
hope that the Finance Minister, in 
course of time, will be able to re-
consider his decision regarding the 
levy and reduce or abolish this. 

The main problem facing the country is 
the drought situation, the drastic fall  in  
agricultural  production,     the spiralling 
increase  of prices to dizzy heights, with 
the result that the rise in the cost of living 
affects every income group of people.    
In this connection, I would like to say 
that the real  national income of    India    
fell sharply by 4-7 per cent in    1965-66. 
Then, the fall in the per capita   real 
income  is  7*1. per  cent,  in     1965-60 
which is a record dec'ine for any year 
since 1948-49.   So there is bound to be a 
rise in prices  and economic instability.    
The rise in prices for the last 15 years has 
been 80 per cent.   Since the Chinese 
agression, the rise in the price index rose 
up from 125 to    153 within 31 years; 
that is about 50 per cent.    This spiralling 
rise in    prices, this  increase  in prices, is 
not something new or something which is 
not unforeseen.    But at the same time 1 
would like to point out to the Finance 
Minister  that proper steps  had not been 
taken to check this rise   in prices, and 
the prices are soaring high. 

The Finance Minister is also very 
emphatic that there will be no further 
devaluation nor deficit financing and 
that he will not allow the States to 
restort to overdrafts. He has also stated 
that deficit financing is neither a 
necessity nor a sufficient condition for 
price stability in all circumstances. 
Time and again, he has    mentioned 

also about the general price rise and he 
has also expressed his concern re-
garding that. 

As far as the rise in prices is concerned, 
I would like to say that the Super Bazar 
which has been started by the former Food 
Minister, Shri C. Subramaniam,   t0  tackle     
the     food situation and to bring down the 
open market prices has had a 
psychological effect on the people, but it 
did not   o beyond     that.    I  am not 
going into the working of this Super 
Bazar.   But as far as its financial aspect is    
concerned, I would like to mention    one 
or two points.    Central assistance to the 
Super Bazar is about Rs. 36 lakhs 
including the share capital, loans and 
subsidy and the consumers' share    is 
worth about Rs. 1 -.45 lakhs.  The Super 
Bazar is running at a loss of Rs. 4-30 
lakhs.     While the  turnover is  about Rs. 
3 lakhs the daily loss is Rs. 15,000 

In this connection    I would like to say 
that the audited accounts of   the Super 
Bazar   are  not  kept  properly. There is 
difference between the report of the internal 
Auditor and the statutory Auditor who are 
holding up the completion of  the  audit 
work.    The Registrar of the Co-operative 
Department has invited both the auditors on 
May 17 to iron out their differences so that  
the   audit  work   is     expedited. During the 
last 22 months     of    the Super Bazar's  
existence, neither    its accounts have ever 
been audited nor stocks checked.     Stock 
checking begun in December last was 
abandoned half way.   This state of affairs 
has already been brought to the notice of the 
Union Government.    In reply to a question 
put by me as to what they have done in the  
matter the     Food Minister,   the  other day, 
said  that a committee had been appointed   
under Dr. P. S. Lokanathan to go into    the 
working of the Super Bazar.   I hope the 
report of the Committee will be ready by 
August for presentation before the House. 

I would like to say another thing about 
the financial aspect of the Super Bazar.     
The Super Bazar    is 



5239        Budget (General) [ 21 JUNE 1967 ] 1967-68 5240 

at present functioning with an overdraft of 
about Rs. 80 lakhs from its bankers, 
repayable at 9 per cent, interest. The textile 
department which can make a 15 per cent, 
profit, has incurred a loss of roughly Rs. 3.5 
lakhs. 

There is another thing aobut the Super 
Bazar. Certain items recently transfered to 
the I.N.A. Market were registered in the 
Super Bazar books under "sales" and not 
under "transfers", thus unnecessarily 
incurring sales tax. I do not know why this 
was done. 

Another thing that I would like to know is 
whether it is a fact that despite the fact that 
various banks offered to supply credit to the 
Super Bazar at 7 per cent, interest, the Super 
Bazar "accepted" a bank which gives credit at 
8 per cent. Sir, the main purpose of the Super 
Bazar is to check prices in the open larket 
and to provide all the essential commodities. 
The Super Bazar is not satisfying  either of 
the  conditions. 

Then, Sir, one point which the Finance 
Minister pointed out was price chasing costs 
and costs chasing price. It should not be 
allowed to go unchecked. This is what the 
Finance Minister said. I do not know how he 
is going to stop it. Sir, I had suggested earlier 
that profiteers in essential commodities 
should be severely punished; they should be 
awarded rigourous imprisonment for at least 
two years. The Finance Minister also made 
this suggestion. I do not know how the 
Government is going to implement this 
measure. But I hope he will do something 
about it. 

Besides this, I would like to make another 
suggestion. The prices of commodities should 
be displayed in fair price shops and if any 
shopkeeper charges more and the consumer 
brings that to the notice of the authorities the 
authorities should immediately take action 
against the shopkeeper, whether whole-seller 
or retailer. It will have a very good all round 
effect on the traders. The consumer will 
benefit from this step. 

Then, Sir, in the Budget top priority has 
been given to agriculture. In this context the 
importance of irrigation can be very well 
understood; agriculture cannot exist without 
irrigation. But as far as I know, there has not 
been an all-India Irrigation Commission. One 
such Commission was instituted under the 
British regime in 1902. In reply to a question 
the answer I got was that are still consulting 
the States. I would like to know from the 
Finance Minister when these consultations 
with the States will be completed and when 
they are likely to receive a report from the 
States. The constitution of an all-India 
Commission for irrigation is a very important 
thing for the growth of agriculture. Similarly 
fertilisers, seeds and other thingSj will 
receive the Finance Minister's due attention I 
hope. 

The Finance Minister has given priority to 
the tourism industry, tourism being a very 
good foreign exchange earner. Within the 
limited time at my disposal I am afraid I can-
not go into any details. But I would like to 
say one thing. If tourism is to be promoted 
the Department of Civil Aviation and the 
Public Works Department should work in 
complete co-ordination and co-operation with 
each other. With adequate financial resources 
tourism can develop to a great extent. In this 
connection I would like to say that there 
should be a Tourist Board not only for taking 
quick decision but for necessary follow-up 
action. There should be nc red-tapism or 
obstruction to the suggestions given by this 
Central authority, and the whole of India 
should be treated as a single State zone for 
promotion of tourism; otherwise the 
declaration made by the hon. Minister will be 
just a formal declaration. Tourism should be 
treated as an export industry. At the same 
time I have every confidence in the present 
Minister of Tourism, Dr. Karan Singh. He is 
a man with initiative and imagination and I 
am sure he will take every step possible to 
improve tourism in the country. 
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[.Shrimati Lalitha (RajagopalanU THE VICE-
CHAIRMAN  (SHRI    M. P.     
BHARGAVA):      I  am  glad  the Deputy 
Minister of Tourism is here. 

SHRIMATI LALITHA (RAJA-
GOPALAN): Regarding the curtailment of 
non-development expenditure, the Finance 
Minister himself is very much keen about that 
matter. I do not know how far the 
Government is going to implement it. They 
appoint many Commissions. They got their 
recommendations. But in appointing a 
Commission, getting its recommendations 
and consideration of the recommendations by 
the Government and then implementation of 
those recommendations takes so many years, 
so much so that no plan is expedited in proper 
time. I think the Finance Minister will take up 
the matter and do something about it. 

Then. Sir, I feel that the public sector and 
the private sector should go hand in hand and 
should be encouraged if, they are running odi 
sound lines. Certain items like the 
manufacture of cars, television sets radio 
sets, transistors should be encouraged in the 
private sector so that the Government can 
utilise their resources in the public sector for 
undertaking projects of national importance 
and national benefit. 

There is one more thing. There are certain 
private undertakings in the fertiliser section at 
Madras, Kanpur and Barauni which are due 
for completion in the last year of the Fourth 
Plan. They will result in adding the capacity  
by   6.4   lakh   tonnes. 

There are certain private sector 
undertakings which are assisted with funds 
by Government and they are not on sound 
lines- Such private sector undertakings should 
not go waste. As they have progressed so far, 
Government should step in and help them to 
tide over their difficulties. 

Lastly, I would like to say that the Finance 
Minister had been in the Administrative 
Reforms    Commission 

and has given certain good recommendations 
regarding non-development expenditure and 
pruning expenditure in the administrative as 
well as other spheres. I hope the Government 
would visibly show that they practise it 
before they preach. 

One morething. The Finance Minister, 
when he was previously Finance Minister, 
introduced Gold Control and when it was 
introduced, there was public criticism as well 
as stricture about his policy. But I think that if 
only we had adhered to that policy, we could 
have avoided this  devaluation. 

As regards prohibition, there are non-
Congress Governments also in some States 
and some State Governments have relaxed 
prohibition. I think it is impossible for the 
Central Government to adopt a national 
police-in this regard, but at the same time, 
they should see that in a certain measure 
prohibition is adhered to. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA):   That is all? 

SHRIMATI LALITHA (RAJA-
GOPALAN): One more thing. Lastly, I 
would like to thank the Vice-Chairman for 
giving me this time to say something about 
the Budget. I hope the Finance Minister will 
look into the Super Bazar matter and see that 
something is done about it. Thank you. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Let us now hear the maiden 
speech of our new Member, Mr. Abdullah 
Koya. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): If he can finish in five minutes, 
others also will get a chance to speak for five 
minutes each. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): If the House is generous. We 
can take another half-an-hour and finish. 

SHRI B. V. ABDULLAH KOYA 
(Kerala): Mr. Vice-Chairman, Sir, I am 
happy to speak about a Budget which is 
balanced, but I am sorry I cannot 
congratulate the Finance Minister for 
presenting such a Budget 



 

because I think he is compeled to produce such 
a Budget because of the ' very unfavourable 
economic conditions in this country just now. 
The prices of all our commodities have gone 
up and the poor people are suffering very much 
and it is very difficult for them get on. I do not 
at all agree with the method and means of 
finding finances for presenting a balanced 
Budget by taxing the poor who are already 
overburdened with taxes, both direct and j 
indirect. Sir, the tax on tea, certain petroleum 
products, leather goods,' aluminium and heavy 
duty on counts of yarn below 60's will surely 
hit the common man, in spite of the promise of 
the Finance Minister that he would try to check 
the prices from going Up. We know that the 
spinning and weaving mills have already taken 
advantage of the'situation and have increased 
the prices of yarn, even those of coarser yarn 
of 20's and above. So also regarding the prices 
of tea, according to the Finance Minister, the 
increased duty is only about 5 paise per pound. 
But we know the increase in the prices of tea 
effected by the hotel-keepers is more than 20 
per cent. Such being the case, how can we 
agree with the Finance Minister? 

Sir, we, Indians, have struggled for about 
50 years for attaining Swaraj or 
Independence. Our people have undergone 
untold miseries for attaining Swaraj and we 
deserve our Independence very well. But 
immediately after Independence in 1947, 
people heaved a sigh thinking that they would 
get on very well in this independent country. 
But we were asked to suffer again for the 
sake of future generations in the name of 
Five-Year Plans. Three Five-Year Plans we 
have had and the Fourth Plan is already there. 
Therefore, I feel that the Finance Minister and 
the Government should give a holiday for 
further Plans or at least they should 
concentrate more on agri-culture and small-
scale industries, leaving the big industrial 
projects and other matters of the Plan, for the 
time being. 

Sir, I come from a State which is 
considered to be backward. I mean Kerala 
which is nicknamed as a "problem State." Our 
problem;,, according to me, are man-made 
problems. It should be the duty of all public-
conscious people and the Government to help 
to solve some of these problems. We have not 
got any Central industry worth the name. The 
Centre has not cared even to give us 
sufficient, urgently-required rail lines. Our 
long-felt need of an aerodrome at Calicut, 
which has got business connections with 
foreign lands for thousands of years, even 
before modern cities like Bombay, Madras 
and Calcutta had such connections has not 
been fulfilled so far. Our long-desired dream 
of having at least one all-whether port at 
Beypore still remains a dream. 

In the Malabar area which is world-famous 
for small-scale indus-. tries like coir, 
handloom, boap-making, umbrella-making, 
cap making etc., innumerable factories have 
either closed down or curtailed their pro-
duction considerably for want of adqeuate raw 
materials at reasonable rates or because of 
absence of credit facilities on easy terms. 

Even though we have the heaviest rainfall, 
it has not been conserved and utilised 
properly for irrigation. Our small State, with 
about 3-112 per cent, or 168 lakhs, of the 
total Indian population, and only 1 percent of 
the total area, or 14,000 sq. miles, contributes 
nearly 22 per cent of the total foreign 
exchange earnings of the country. But we are 
supplied only about three ounces of rice. For 
example, for the last one month, our people 
are not getting enough rice to eat. Rice, as 
you know. is the main food of the Kerala 
people. I earnestly hope that the Food Min-
ister will fulfil his solemn promise to supply 
adequate quantities of foodgrains for our 
immediate and future needs. 

Before I conclude, let me say a few things 
about our Defence expenditure.    The 
Finance Minister has not 
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(Shri B. V. Abdullah Koya.) 
done well in reducing the expenditure on 
this item, especially when a hostile 
neighbour like Pakistan spends more 
than half of its revenue for the same and 
when China is seriously thinking in 
terms of hydrogen bombs. 

Our Emergency-commissioned offi 
cers, after forsaking their usual 
peaceful jobs and after their risking 
their very lives during the Chinese 
and the Pakistani aggressions, have 
now been compelled to knock at 
every door with tears in their eyes 
for getting alternative jobs. I know 
of so many young officers who applied 
for Emergency commissions and got 
into it losing other chances. They 
served in the wars at the risk of 
their very lives. Now unfortunately 
they have been issued with notices 
saying that they would be released. 
If this is the case, Sir, I would ask 
the Defence Minister how we can 
expect our young people to enlist 
themselves for a future emergency 
risking their very lives and career. 
So something should be done. 
Yesterday, our Defence Minister said 
here that he would do his level best 
to find permanent commissionship 
for at least 45 per cent. I would say 
45 per cent is not enough. All these 
Emergency-commissioned officers 
should be taken or all of them should be 
given some  alternative jobs. 

THE VICE-CHAIRMAN (SHRI M. 
P. BHARGAVA): Whether they reach 
the requisite  grade or not? 

SHRI B. V. ABDULLAH KOYA: I 
know most of these officers got pro-
motions during the fight. Those officers 
who joined as Second Lieutenants, got 
promoted as Lieutenants and Captains 
and have got merit certificates on 
release. I do not know why at this time 
they cannot make the grade. I have seen 
some of the certificates and even their 
commanding officers themselves are 
surprised why such and such an officer 
has been left out, without giving a 
permanent    commissionship. When 

such is the case, I would feel that 
something should be done by the 
Government. Otherwise our young 
people would feel bad about it and it will 
not be good for our country to have a set 
of disappointed young people, especially 
people who have served us during a bad 
time. 

Thank you. 

MISS M. L. MARY NAIDU (Andhra 
Pradesh): Mr. Vice-Chairman, I take this 
opportunity to congratulate the Finance 
Minister on the very excellent balanced 
Budget that he has produced, 
introducing, stability) and any remarks 
that I make are intended to increase the 
value of the concessions made in the 
Budget, but before I proceed, I want to 
protest against some remarks made by 
One of the Opposition Members the day 
before yesterday, on Monday. If I 
understood correctly the Hindi tran-
slation, he said something about our 
Prime Minister wearing bangles, 
meaning want of courage. Indian woman 
is not wanting in courage and specially 
not our Prime Minister. Tinkling of 
bangles denote music and bangles 
themselves denote beauty, not cowardice. 
Anyway, for his information—I am sorry 
he is not here—our Prime Minister does 
not wear bangles and is not wanting in 
courage. She always rushes into places 
brushing aside danger. During the Indo-
Pak conflict, she was the one who was 
amidst the soldiers or Jawans at the 
topmost hills in the midst of danger and 
she was the only One who dared to reach 
Madras during the language trouble. 
Does that denote want of courage? Any-
way, ours is a democratic set-up and 
hence combined responsibility. This kind 
of personal remarks and especially 
unkind attacks on womanhood should be 
avoided. I entreat i^enllemen to 
remember their mothers, sisters, wives 
and daughters and respect the rest of the 
women before they make any such 
remarks on woman-hood and especially 
our Prime 
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Minister whom we elected and on whom 
we put the burden of this vast country. I 
hope the gentleman will not pass such 
remarks at random henceforth. It is only 
for this that I waited so long to speak on 
this Budget and had such patience. 

Coming to the Budget, many learned 
friends spoke before me, giving valuable 
suggestions or totally criticising. 

SHRI BHUPESH GUPTA (West 
Bengal): But Budget is a man's Budget. 

MISS M. L. MARY NAIDU: Who 
says? What do you mean? Perhaps that 
is why the Budget is like that. 

Before I give my humble opinion, I 
like to comment on one point made by 
many of the Opposition Members. They 
said that all the tax burden is placed on 
the poor common man. I differ from 
them because in our country it is not only 
poor like me that are taxed but also the 
rich. The rich are taxed, I think, 14 annas 
in every rupee they earn. The question 
really is. can the poor common man bear 
any more taxes, just at this time? Can he 
really pay even one pie more and what is 
to be done about the soaring prices and 
how to bring the price-line down? That is 
what we have to consider. 

Well, I am particularly happy to note 
that the highest importance to 
agricultural production has been in-
dicated in the Budget. It is stated therein 
that minor irrigation has to receive a high 
priority. I wish to point out that what we 
want is water to the lands and not 'minor' 
or 'major'. We do not bother about the 
source. Various projects will have 
various advantages. What we should aim 
at is having water for the lands. That is 
the basic and most important point. The 
more the lands, we bring under water, 
the more is the food production. For 
example, taking my own State of Andhra 
Pradesh, we find the Nagarjunasagar 
Project, which is capable of producing 
very large amount of rice, and which can 
assist all the    rice-eating   States    is 

being delayed and dragged on. I request 
the Finance Minister and the House to 
note the following points and difficulties 
of Andhra. 
Loan for Nagarjunasagar project is 

completely financed    by the Andhra 
State alone.    The only thing is that the 
loans are advanced by the Centre and 
these loans are given at such a slow rate 
that the project is being, dragged  on for 
more  than  13 years with no benefits 
coming from it. The interest   charges   
that   the   State   has to  pay  to  the  
Centre  are  mounting up.    I wish to 
remind both the hon. Minister and hon. 
Members that this is the only huge project 
in the country, the burden of which is 
entirely being borne by one State alone. 
Other big projects like the D.V.C., the 
Beas, etc. are being shared by many 
States. Andhra Pradesh is known to all    
as a surplus State.     So naturally    any-
body would ask, why Andhra    subjects 
herself to a very difficult financial 
condition by undertaking a huge irrigation 
project, which, we all know, cannot pay 
even the interest charges? May I please 
explain the position as to how Andhra is 
brought into    this very  difficult  
financial condition.     It is because in all    
the    Three    Plans they have not been 
able to develop any industries, they    
have not been constructing any    roads,    
they    have not been able to do any other 
development  works   except  irrigation.  
At the  present moment,  in  spite  of  all 
the above drawbacks 1 am proud of my 
Andhra    Pradesh,    because    she has 
given priority to irrigation    and 
production of food and is feeding her own 
children    and sharing with    the very 
rich industrial States which are short  of 
food.    Well, irrigation    has stabilised 
food production in   Andhra and the food 
production in the State is certain 
irrespective of the weather conditions.   
Hence as far as the State is concerned,    
there is no    need    to undertake huge 
projects  and further fooci production is 
not important from the  State point  of 
view.    It is  only at the call    of the    
nation and    our late revered Prime 
Minister Jawaharlal Nehru, that this 
project is under- 
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[Miss M. L. Mary Naidu.] 
taken. What we need is industries which give 
employment to people. In Andhra there is 
large-scale unemployment. In the absence of 
industry, the State is not able to find any 
avenue for taxation. Very little is derived 
from Sales Tax. Now will the hon. Minister 
visualise Andhra, a very big State, with an 
extensive area of more than 100 square miles 
and with 4 crores 0i people having no 
resources excepting land revenue, 
undertaking huge projects for the benefit of 
the rest of the country? That is the real 
picture of Andhra Pradesh. Instead of buying 
food from outside at more than thrice the 
amount we have to pay in this country and 
depending whether Suez Canal is open or 
closed, also paying extremely high freight 
charges, is it not better to produce the same 
amount of food in this country itself? I am 
not talking of my own State alone. I am 
thinking of all the projects in the counrty. In 
Bihar I understand, there are big projects. So 
also in Maharashtra. Why not develop them 
all quickly? Why not spend more on water-
supply and solve once for all the food 
problem? We have reduced the fair name of 
Bharat-mata, which was known an Anna-
purna, to that of a food beggar. The sooner 
we retrieve that name the better it is for us. 

Let me take this opportunity to bring to the 
notice of hon. Minister the imbalance of 
power. Power projects in some States are 
either very small or very big. Is is not surpris-
ing that Andhra which has all the vital 
resources like coal, water, etc. has got the 
least amount of power? When such things 
exist, is it not the duty of those in authority to 
look into the reasons for this and go to their 
help? The power sector in Andhra Pradesh 
has been the lowest per capita. There are 
some other States also suffering likewise. 
Wherever there is a big lapse, -wherever there 
is an imbalance, it is the responsibility  of  the  
House   and  the   Govern- 

ment to look into it and find the reasons. So I 
suggest that the Centre must appoint a 
Committee to go into the imbalances of 
Andhra and other States and take measures to 
rectify the imbalance to some extent at least. 
6 P.M 

Next I like to draw the attention of the hon. 
Finance Minister to the fertilizer factory. It is 
a known fact that, in view of the excellent 
water facilities available in Andhra, and 
agriculture having developed to a very high 
degree, fertilizer is being used much more 
extensively there than in many other parts of 
India. I understand that one-fourth of the 
fertilizer goes to Andhra Pradesh. If that is the 
case, is it not just and proper to construct a 
fertilizer factory in Andhra in the public 
sector? On the one hand you say that Andhra 
is financially weak. On the other hand, 
Andhra is the largest consumer of fertilizer, 
and yet, no fertilizer factory in the public 
sector is located there. Why is this? One 
reason that is being given is that fertilizer fac-
tories should be near the refineries. Is it really 
necessary? Is the Nangal fertilizer factory 
located near any refinery? Is not the weight of 
the fertilizer much more than that of the 
naphtha which is the only product coming 
from the refinery? Why not naphtha be 
transported from Madras to Kothagudam and 
have a fertilizer factory there, so that the 
product will go right in the middle of the 
utilization? It costs very little to transport 
fertilizer and, therefore, the amount of money 
spent on transporting naphtha to Kothagudam 
is more than compensated. 

SHRI K. C. PANT: The Nangal factory is 
not based on naphtha. 

MISS M. L. MARY NAIDU: I take the 
information. 

Just look at the strange justice. 
THE VICE-CHAIRMAN (SHRI M. P. 

EHARGAVA): Miss Mary Naidu? it is time 
to wind up; 
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MISS M. L. MABY NAIDU: I am 
finishing. 

Just look at the strange justice. To 
produce power at Madras, coal is to toe 
taken from Kothagudam, whereas the 
power could have been produced at 
Kothagudam and easily conveyed to 
Madras. But the reverse order is being 
followed regarding fertilizer. I do not 
know the reasons for it. Perhaps 
calculations were made at some old time. 
But calculations will always have to be 
brought up-to-date. So I request the hon. 
Minister to look into this matter. If he 
does, I am certain that he will realise that 
the location of the fertilizer factory in 
Andhra Pradesh is the most economical 
way of producing and utilising this 
fertilizer. 

THE VICE-CHAIRMAN (SHRI M. 
P. BHARGAVA): That will do. 

MISS M. L. MARY NAIDU: All 
right.    Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI M. 
P. BHARGAVA): Mr. Kesavan. You 
have six minutes. 

SHRI KESAVAN (THAZHAVA) 
(Kerala): Mr. Vice-Chairman, Sir, I have 
great respect for our Finance Minister, 
Mr. Morarji Desai, but I do not find my 
way to shower encomiums on his Budget 
and the proposals contained therein. 
Anyhow, fortunately or unfortunately, 
Mr. Morarji Desai has perpetuated his 
name by his Budget as Finance Minister 
on a previous occasion, while he w^3 the 
Finance Minister, he presented his Bud-
get( and on account of the Gold Control 
which he introduced, several goldsmiths 
had committed suicide. And a new 
variety of gold also came into existence 
in our parts, which is called Morarji's 
gold. 

Sir, the present Budget presented by 
him is not for the benefit of the common 
man in India. He has made all possible 
concessions to the rich persons, to 
persons who pay income- 

906 BS—8. 

tax, and the common people are 
burdened with more taxation. In 
paragraphs 59 and 60 of his speech in 
Part B, the concessions made by him are 
enumerated. In) paragraph 59, sub-
paragraph (a), he has granted an 
allowance for maintaining parents or 
grand parents of those income-tax payers 
whose income is not above Rs. 10,000 
and said that this concession is estimated 
to cost approximately Rs. 2 crores. I take 
strong objection to what appears in the 
first sentence of sub-paragraph (a) of 
paragraph 59, because it reads thus: 

"In our society, many of us bavs 
to maintain dependent parents or 
grand parents------ " 

"Many of us"; what does it mean? I think 
that since the speech is made before 
Members of Parliament, "many of us" 
seems to indicate that the allowance is 
intented for the benefit of Members' of 
Parliament also. It is a disgrace. Anyhow, 
even * beggar in the street has got the 
responsibility to maintain his parents and 
grand-parents, who are unable to 
maintain themselves. One may be • 
Member of Parliament, or whoever he 
might be, he has got a responsibility to 
maintain his dependent parents or grand 
parents, and it is a responsibility equally 
cast on all persons including beggars in 
the street, who, unfortunately, are unable 
to maintain themselves. But here he has 
not made any provision to maintain the 
parents or grand-parents o* the poor 
people, the beggars in the street, who are 
unable to maintain themselves or to 
maintain their parents; on +h« other hand, 
he has made provision for the 
maintenance of parents or grand parents 
of those persons who pay income-tax 
whose income is not above 10,000 
rupees. So it can be clearly seen where he 
stands. The concessions made in the 
Budget will clearly show that he stands 
not for the common people but for the 
richer sections of the society. That is to 
say, he represents    the vested    interests, 
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(Shri Kesavan (Zhanzhava). ) not the 
common people. Before independence the 
common people were not burdened with any 
direct or indirect taxation. After independence 
every year the Budget is produced and direct 
and indirect taxes are imposed on the common 
people. And now they find it impossible to 
maintain themselves or their families. When 
an excise duty is imposed, certainly the price 
of the articles also would be increased, but his 
income may not have increased. What does it 
mean? His life becomes more impossible. So 
what I have to submit ia that this Budget is not 
intended for the benefit of the common 
people, and as T said before in reference to a 
former Budget about the suicide by 
goldsmiths, the chances at present are that the 
common people, the already starving millions 
of India, who are dying inch by inch by 
starvation and who are now being burdened 
with more taxes, certainly will be forced to 
commit suicide. So many deaths by suicide 
will take place and he will hear  them  in  
future. 

Here in this Budget you will see that more 
than a thousand crores of rupees are allocated 
for defence. Of course strong defence is 
necessary. Now, Sir, American and Russia, 
the two greatest power*? in the world, are 
feared by others, because they have got 
nuclear weapons. They have got enough 
resources. We have got manpower but no 
resources, no weapons. So, we must have, 
strong defence; there  can be no  doubt  about  
it. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): That will do. It is time to 
wind up. 

SHRI KESAVAN (THAZHAVA): Just one 
minute. There is Pakistan on one side who is 
our enemy; there is China, on the other side 
who also is our enemy. With regard to these 
countries we know that either we must wage 
war against them and settle the dispute or, if it 
is not found advisable, we must negotiate 
with them and arrive at a settlement.    I 

say that the greatest men of the soil are still 
alive. Our ex-President, Dr. Radhakrishnan, 
Shri Jayaprakash. Narayan and Shri 
Rajagopalachari, all these persons are alive. 
Approach them and request them to negotiate 
with these countries and come to a settlement. 
Give them full freedom to negotiate and to 
make a settlement, and you must be ready to 
accept the settlement which they arrive at. 
Then we can use this huge amount earmarked 
for defence for the development of the 
country. 

Thank you. 

PANDIT S. S. N. TANKHA (Uttar 
Pradesh): Mr. Vice-Chairman, Sir, I thank 
you at the very outset for giving me this 
opportunity to speak although I find I am the 
last speaker for the day and in the Budget dis-
cussion as well. 

Now, Sir, the lesson which one learns from 
the recent unfortunate war between the Israelis 
and the Arabs is that even a small well armed 
nation can give a crushing defeat to a much 
bigger nation, which does not arm itself 
adequately for its defence. The Arabs with 
their numerically superior numbers and with 
their numerous smaller allies could not 
withstand the onslaught of the Israelis even 
for a few days and had to be humbled in 
putting down their arms before the victor 
within such a short period of time. This 
conclusively points to the fact that, if a nation 
wants to survive in the present-day world, its 
primary concern should be to make itself 
strong militarily in order to be able to stand 
against any aggressor, big or small. But this 
cannot be done unless the nation is prepared to 
suffer hardships and to forego many of its 
essential needs which it could otherwise have 
provided its people with. I have no doubt, Sir, 
that our people are prepared f°* such a 
sacrifice if they are called upon to do so. Let 
us not forget that our country is not yet out of 
the woods and the danger to our borders still 
persists both from the north and the east and     
the     west. 
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China'g attitude towards us even today is 
evident from the shameful treatment it has 
recently meted out to our diplomats in its 
country. Our other neighbour, which suffered 
a crushing defeat at our hands hardly a year 
back, seems again to be preparing itself for 
another aggression on us as soon as it has 
replenished its lost armour and ammunition. 
Under such circumstances is it not our duty t0 
maintain our defence expenditure to the full as 
decided earlier, if not to add to it because of 
additional increases in costs because of 
devaluation? But instead we find that the 
Finance Minister has cut down the Defence 
Budget by Rs. 190 crores. I would certainly 
have congratulated the Finance Minister on 
this achievement if I had been convinced of 
the fact that our Defence Services needed 
nothing more for their efficiency. But 
believing as I do that the Defence Forces still 
need so much more money for their 
efficiency, I am constrained to say that the 
saving intended to be effected by the Finance 
Minister is unfortunate. Our Navy as you 
know, Sir, needs submarines for the protec-
tion and defence of its ships. As such the sum 
of Rs. 1,000 crores a year fixed for the 
Defence Services for being spent during the 
Fourth Plan period should under no circums-
tances be reduced. I would instead plead that 
this amount should be increased further to 
cover the price rise which has taken place 
because of devaluation. 

When considering the question of our 
defences we nee^ to be specially alert about 
the fact of the development which China has 
made in the field of nuclear armaments. It has 
already exploded successfully the uranium 
and hydrogen bombs. This technological 
success of China has nrt only alarmed the 
Eastern na'ions. and specially India, but even 
countries like America and the U.S.S.R, 
which did not expect China to make progress 
in this line to the extent it has done within 
such a short space of time. The Government    
should,    therefore, revise    its 

policy regarding the non-use of nuclear 
energy for purposes other than peaceful 
purposes. It is my definite view that the 
Government should instruct the Atomic 
Energy Commission immediately to direct its 
attention to the scientific aspect of the 
manufacture of the atom and the hydrogen 
bombs so that it may be in a position to 
manufacture the same as and when it may be 
asked to do so by the Government. 

Our economy during the last few years has 
been in a very bad way, whether it be because 
of the failure of the monsoon for two years in 
succession or because of our folly in devaluing 
the rupee or on account of both. Because of 
these two factors the prices have risen to the 
great extent at which they are today. Therefore 
it becomes incumbent on us to take some 
drastic steps to remedy the situation. I am glad 
that the Finance Minister is fully conscious of 
the situation and has taken some steps to 
remedy the evils, but to my mind some bolder 
and more drastic steps should hove been taken 
by him such as those adopted by England last 
year to improve its ec°nmy and to save the 
pound sterling. If a country like England 
could, by freezing the salaries and wages at 
their then existing levels, improve its 
economy, I see no reason why our country 
cannot adopt the same method and profit by it 
and bring down the prices to normalcy say to 
the 1952 price level, in our country within the 
next two or three years. It is said that salaries 
and wages cannot be frozen in our country 
because even as it is their level here is too low. 
But I cannot appreciate this argument. I 
consider it would be far better to improve the 
economy within a few years, even though at a 
sacrifice rather than allow the situation to drift 
on and on and allow the prices to go up still 
further. However, in taking this step the 
cooperation of the opposition parties and of 
the salaried classes and wage earners in 
particular will be essential and steps should be 
taken  throughout the  country to 
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explain this point of view to all those 
who will be affected by it. If this is done 
I am sure their cooperation1 will be 
forthcoming as it did in England. 

Another connected matter upon which I 
would here like to touch is the question 
of granting further dear-ness allowances 
to government employees, consequent 
upon the constant rise in prices. It is true 
that by giving them a further rise in their 
clearness allowance their cost of living 
will be neutralised to some extent. But let 
Us not forget that the government 
servants alone do not live in this vast 
country. Let us remember that there are 
crores of others whose incomes are much 
lower than those of government servants 
and for whom also the cost of living 
index rises as much as it does for the 
government servants, but who 
unfortunately get no benefits to neutralise 
that rise. Is it then at all equitable that 
while one section of the people receive 
this compensatory allowance every now 
and then, the other vast multitude of our 
people have to groan under the price rise 
which is still further accelerated because 
of the very payment of further dearness 
allowance to government employees? I 
would like to know from the Finance 
Minister how far such a thing is 
consistent and in keeping with our ideal 
of a socialist State, which to my mind can 
never allow an improvement of one class 
of people at the expense of the rest of the 
country. By suggesting such a course let 
it not be thought that I have no sympathy 
for the government servants or that I do 
not realise the misery of a large and vast 
number of them brought about by the 
ever-recurring rise in prices. But when I 
think of the much larger numbers of all 
those people who are groaning under 
much greater hardships I am compelled 
to suggest that no further additional 
dearness allowance benefits should be 
given to government employees for at  
least  some  years  to  come. 

SHRI BHUPESH GUPTA: You never 
used to make such reactionary sugges-
tions. 

PANDIT S. S. N. TANKHA; Let me 
now say, Sir, that 1 welcome the Budget 
generally and I compliment the Finance 
Minister for his adjusting it in such a 
manner as n°t to fall back upon deficit 
financing. This indeed is the 'most 
welcome feature of the Budget which has 
been praised by both sides of the House 
and also throughout the country 
generally. It was a very difficult task 
which the Finance Minister has so ably 
managed. Some of his critics have 
criticised him for levying a few new 
excise duties. But these critics must 
realise that the Finance Minister is *iot a 
juggler who has jins and spirits at his 
command to bringforth for him whatever 
he wants from some other world. There-
fore, we should examine the Budget 
realistically to see if anything better was 
possible within the limited resources of 
the country. 

The Finance Minister has been blamed 
by some of his critics and he has been 
told that he has done nothing to take the 
country out of the morass into which it 
has been pushed according to them. But 
they overlook the fact that the Finance 
Minister had already provided for the 
agricultural sector all its needs during the 
current year in his interim Budget. In 
addition to that he has allotted in the pre-
sent Budget as much as 300 million 
dollars for the import of fertilisers and 
also Bs. 5 crores more to enable the grant 
of larger loans to agriculturists by the 
land mortgage banks. He has also in the 
present Budget raised the figure of 
assistance to States from Rs. 535 crores 
to Rs. 590 crores so that the States may 
have greater funds in their hands to 
benefit the agricultural sector. 
Now, coming to the industrial sector of 

our economy, the rate of growth of which 
also during the last two years has fallen, the 
Finance Minister, I am glad to find, has 
taken definite steps to revive it and to 
increase its output both in the private sector 
and in the public sector. One of the causes 
of the slowing down of the rate of growth 
in the industrial sector was want of I import 
requirements, of industrial I   raw materials 
and  other components 
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and spares for machinery. Both these 
deficiencies have been more than adequately 
met by grant of industrial licences to the 
public and private sector industries to impo.t 
their requirements. In this connection I would 
like to point out that very strict vigilance is 
needed on the part of the Government to see 
•jhat these licences are not misused and are 
not sold to others as also that only the actual 
requirements are imported and made use of to 
step up production within -he shortest 
possible time. (Time bell rings.) One or two 
minutes more, Sir. 

While dealing with this subject,    I 
* would hke to me.t the criticism which 

1   Ti'i?n  advance!  against     our 

Lie    .-   2,030   odd 
been invested on them have not given 
sufficient returns. May I remind my friends 
that already about 30 industries which have 
been in production for some time now are 
giving profits and their profits range from a 
low figure to about 8 or 10 per cent or so? If 
that is so, I think the results shown are fairly 
good and I have no doubt that in course of 
time it is these very industries which will 
confer great benefits on the country since they 
form the base on which other industries can 
be built. It should also not be forgotten that it 
is this industrial sector which has given us the 
base for our Defence industries to go into pro-
duction. 

,-rprr-fl -----------------|"jJ-n-| -------------- 
Now, Sir, I will leave aside the excise 

duties but I will just say a few words about 
income-tax. I would have liked the hon. 
Finance Minister to give some relief to the 
smaller wage-earners; by smaller I mean that 
fixed income group which draws less than Rs. 
500 per month. And for this group instead of 
the present lowest limit of Rs. 4000 at which 
no tax is imposed I would have liked the 
Finance Minister to raise this to Rs. 5400 at 
least; that is to say, to exempt persons 
drawing up to Rs. 4=0 per month.      T would 
have sug- 

gested Rs. 6000 as the lowest lmit but I do 
not do so lest it should be taken to mean that I 
want the salaries of t^ie Members of 
Parliament t. exempted, That is w'ny I plead 
that the minimu 
raised to Rs. 5.400 iom the    present Rs. 
4000. 

THE  VICE-CHAIRMAN   (SHRI  M. P.   
BKARGAVA):      Pandit     TV doer,   not   
want   himself   to   be   given tax  exemption.   
And   .   .    . 

PANDIT S- S. N. TANKHA: I already pay 
a little tax, apart   .   .   . 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): . . . that is why you.are not 
suggest!:-,., Rs. 6000. 

PANDIT S. S N. TANKHA:   .   .   . 
■ 

SHRI BHUPESH GL[I-'TA: I hope you 
are not of the Biju Patnaik.ftind, 

PANDIT S. S. N. TANKHA: Nothing of 
the kind, Mr. Gupta. " I "am a poor man. 

SHRI BHUPESH  GUPTA;  For the 
style of it; the Patnaik style; concealing it as 
much as possible. 

PANDIT S. S. N. TANKHA: Now, Sir, I 
am glad that the Finance Minister has given 
soma concession for the upkeep of the 
grandparents of the assessee.    It is a very 
good idea. 

There is one other little matter I want to 
refer to and that is about the deduction of tax 
at the source on interest and deposits, etc. 
This will cause great hardship to the small 
people who have made small investments 
either in banks or in companies because to get 
back the deducted amounts would be difficult 
[or the ass ssees. especially for ladies and 
others who have smal) investments. Therefore 
I think the Finance Minister should do 
something to remove that hardship. 

Then, Sir, I am surprised that thera has 
been a demand from a section of this House 
for the small car project to   be   hrought   into   
existence   within 
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the Fourth Five Year Plan. I do not think 
that this small car project is at all 
necessary in our present financial state of 
affairs. There are not many persons in the 
country who can buy a car and even if the 
small car is priced at Rs. 7,000 or Rs. 
8,000 there will be very few people who 
can afford to buy it. Further, I submit it is 
really the amount of tax which the 
Government imposes upon a car raises its 
price. Instead of taxing Rs. 5,000 as is 
done now, if the tax is reduced to Rs. 
1000 per c*r, the price of even the cars 
which are now U'ing" manufactured in the 
country, like the Fiat, Ambassador, etc, 
will come down considerably. I think it 
should be possible for the Government to 
reduce this tax instead of having a new 
car project in hand. 

SHRI AKBAR ALI KHAN:   But the 
Birla  monopoly  will  continue. 

PANDIT  S.   S   N.   TANKHA:   You 
c;U) allow others also to manufacture 

them. There will thus be competition. I 
do not want that the Birlas should 
continue to have the monopoly. On the 
other hand if the Government is going to 
impose such a high tax on the new car 
also, that is,, if you are going to levy a 
tax of Rs. 5000 on that small car also, 
then its price also will come to about Rs. 
10,000 to Rs. 11,000. So it will not be 
cheaper also, and I maintain that it is not 
necessary to have a small car project in 
the present state of our economy. 

Thank you. 

THE  VICE-CHAIRMAN   (SHRI ,M.   ' 
P.   

):  The  House stands 
adjourned   till   11.00  A.M.  tomorrow. 

The House then adjourned at 
twenty-seven minutes past six 
of the clock till eleven of the 
clock on Thursday, the 22nd 
June, 1967. 
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